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SATYA NARAYAN SINHA:
Opinions change in the light of the
information one gets later. But that
is the position which 1 have stated,
that our attention was drawn and
further .......

SHRI

MRr. DEPUTY CHAIRMAN: We will
continue.

SHRI SATYA NARAYAN SINHA:
......... it was not possible under the
present rules to have the Bill referred to a Joint
Select Committee.

SHRI B. C. GHOSE: I should like to raise
only one point.

MR. DEPUTY CHAIRMAN: You raise it
some time tomorrow, after question-hour.

SHRI B. C. GHOSE: Sir, if that is your
decision. I will bring it tomorrow.

BUDGET (GENERAL), 1956-57—
GENERAL DISCUSSION—oontinued

DRr. MURARI LAL (Uttar Pradesh ): Sir, I
apologise to you and the House for having
asked permission to speak While sitting. This
has been the main reason why I have not been
able to participate in most of the debates. But
since we are now embarking on the
reconstruction of the country and are taking a
big step towards it, I thought that I might also
make some humble suggestions to increase
the pace of progress, as far as possible, and in
that connection, I want to make a few
remarks.

1 p.M.

Of course, this work of framing the Budget
is a colossal work and the Government and its
Ministers deserve all praise for carrying us
along this path by planning improvements in
all directions. All sections are agreed that the
key to get out of this vicious circle lies in the
kind of education that we ought to give in our
country. This was considered long ago before
we threw off the shackles of our slavery. It is
one of the greatest calamities that the leaders
who conceived this, especially
Mahatma
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Gandhi, have been snatched away from us
before this reconstruction work had begun.
However, since we are doing our best,
shortcomings on the part of the Government,
if any can, I think, be spared criticism, in view
of the colossal work ahead. Therefore, it is no
use going into the facts and figures of these.

I want to make one humble suggestion and
that is in the field of education which I have
conceived and experienced in my life and
which has given me satisfaction all these years
that I have passed in the service of the country.
Primary education has been increased on a
large scale. Scientific education has been
increased, because we cannot afford to lag
behind any more, as we have been all these
centuries. Therefore, higher education, on
which industries are based, has to be carried
on. Since industries have to be developed,
basic and large-scale industries have to be
carried on also. The basic education which was
conceived by Mahatma Gandhi is in fact only
being experimented upon since his departure.
However, the difficulties in this way are
evident, because when large-scale industries
are being pursued, it is very very difficult to do
it effectively. Still, we have to conceive, how
best small scale industries, on which basic
education is based, can be made to survive.
Therefore, there must be some way out. We
know that the primary education that we have
extended, instead of creating a larger united
force, has created divisions. The skilled labour
thinks that it is superior to the unskilled,
illiterate labour and demands more amenities.
We are at a loss to give those amenities
because production is less. All this is a vicious
circle. I want to make the suggestion to break
this vicious circle, i.e., by the co-ordination of
the Education Department and the Health
Department. We must devise an educational
reform, from the cradle to the grave as it were,
based upon more and more precise knowledge
of the human body structure and its
functioning. People
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would say, 'Oh, should students be
encumbered with this?". I am glad lhat
the Central Government has now decided—I
mean the  union Minister ior Health—to
have a big museum for health and hygiene
education, in Delhi. I am glad that in
pursuance ml our work in ~ U.P. also, we
have laid the foundation of a
similar museum. I would suggest that
these museums and libraries be established
almost everywhere, in every district, so that
people may satisfy their in-quisitiveness to
enquire into the working of this human
body and its strueture. 1 often ask my
friends who work with me that, as they have
thinking faculty, they should think-that
their body is a sort of machine. As one has
to run a machine, the purusha or jeeua
in this body has to guide it, and see that it
will not come into  conflict with  other
machines (that is, individuals),  just
as in driving a motor car, you drive it in
such a way that you don't get involved into
accidents. They say that this subject will
not be appreciated, that it is too dry, that it
will be burdensome, but I feel that it will
be a recreation study for the boys. When I
was a boy, I hadthe inquisitive-ness to
know about it and I found out that it was a
good and delightful job to have some
knowledge of the body and its working. If
you know a bit of the nervous system, you
will also know how to behave and how
to tolerate each other and how to make
discoveries  yourselves, instead of
depending upon others. The benefit will
be reaped quickly enough, because as
soon as you know the laws of health and
hygiene, you will be able to control
diseases.  You are spending so much
money now on the control of epidemics and
diseases and you are not successful, because
the general public is ignorant of elementary
laws. I once found, in a conference of
200 to 300 teachers, M.As. and B.As. who
did not even know many things about
health and hygiene, which a boy of even the
fifth or sixth standard is expected to know.
They, replying, said that  they  were
not science students. This is the type of
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education we are giving. I say that this kind of
education stands condemned. I say that, if we
create  this inquisitiveness about the
functioning of the body, it will also develop
the habit of scientific thinking. If people come
to know what kind of diet they should take,
what diet will be sufficient, what becomes of
the diet, how it changes into flesh and blood,
all this will be very very interesting. Not only
that, our expenditure on the cure and
prevention of diseases will become less and
less. So, in my humble opinion, this sort of
education will pay three times and four times
over. Basic education is conceived as a
method which can finance itself. Similarly,
this education also, even more than basic
education, if this attitude in individuals, will
lead to economy in many directions, and will
also make people scientific minded. Then you
will not have the difficulties which you now
have in giving high scientific education to
people in order to compete with the powerful
nations of the world in this atomic era. If this
is conceived as it should be and carried out,
we would go much faster than we have so far
done in our reconstruction work.

You can conceive that we have lagged
behind on account of this defect in education
but I have not been able to impress this on my
co-workers and so I also know that this has
not been experimented upon. Just as regards
the basic education, spoken of so highly, your
Government is now putting funds in it at this
stage, after a long time, so also this may be
taken up. I will remind you of one thing, that
some time in this World, the scientific things
accidentally discovered are of great value. The
acetylene gas was discovered when it
emanated from carbon, thrown out as waste,
and the gas was lit. This discovery was made
like that. Penicillin also had been discovered
from such experiments—not from research
experiments to control the diseases. So I lay
stress on this, because I know, just as the faces
of so many of us differ; no one is exactly like
the other—take even the past ages into
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account—similarly, the human
brains are so constituted that they
don't think alike and if you happen to
study the structure of this body and
come to the working of the brain or
the nervous system, you will soon
find that this difference is the cause
of intolerance which is the bane of
our society. In intolerance, you can
understand that the differing man is
thinking in another way. Still we
cannot say whether ‘I am right’ or
‘He is right". You think of those days
when sgcientific truth was being
punished by death as in the case of
Socrates for his convictions and now
everyone of us reveres him. If that
is the case, then ‘don’t despise brains’,
They can just find out something
which may be accidentally of very
great value. It may be the panacea
for all ills and may take us far. I
can only say that it will largely
increase the pace of our going along
and making progress—not that it will
do wonders but the pace of progress,
for which everybody is anxious, will
be increased. Sections of the society
are against each other on the basis
of this pace. One party says that it
must be done “in this way and by
tomorrow” and another says “We
cannot do so”. As this will increase
the pace, if we understand each other
and if we tolerate each other then
we will have unity also. We are
giving the education and teaching the
languages to the people so that they
may become skilled workers. We
have taken away the work out of
them, but have not given them skill
enough. The partizl skill has result-
ed in this linguistic quarrel of the
day. If we study the human system,
‘we know that this language is the
means of bringing the individual into
communication with the outside world
and so we can bring about unity and
love by means of language, but we
nave made this language the bone of
contention in our time of reconstruc-
tion. I have not got the time., nor
am | sanguine, that I can convince
you about it in the short time at my
disposal, but it is a subject worth
considering and that is the reason
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why | make this humble suggestion
at the end of my term, in the hope
that some thing regarding this may
be done; and the practical thing I said
was that we may start these museums
all over the country and work like
Lord Buddha’s disciples. We find
everywhere the Buddha image.
Everywhere we  excavate Lord
Buddha's statue is there, from here
to China and Japan. So with this
enthusiasm, if our preachers, if our
disciples, if the people in the Gov-
errent, who want to serve the
peopie, take heed and give this
knowledge they have got about the
body and its functions, especially of
the nervous system, they will make
such improvements and such good
citizens that we will, I am sure, cut
the target tune at least by 50 per cent.
That is my humble suggestion and I
again praise the Government for giv-
ing us in this manner plan after plan,
and I have full confidence that the
plans will succeed. The only thing
is how to get out of this vicious
circle, where to pick up the knot,
from where our bondage in the
circle, can be unravelled and this
string round us may be broken. That
is the point. That is what I wanted
to say now.

Dr. P. SUBBARAYAN (Madras):
Mr. Deputy Chairman, this is the fifth
Budget presented by the present
Finance Minister. 1 would like to
congratulate him on the way he has
pilotqd our finances through a very
difficult period of stress and strain,
In fact, today evervone knows that
the rupee is a valuable eoin which is
sought after and this is due to the
fact that he has tried to avoid infla-
tion as much as possible. If Britain
raised her bank rate at one time, we
had to follow suit, but on the other
hand, today, we find ourselves in the
happy position of keeping our bank
rate at 3} per cent., when Britain has
raised bank rate to 5} per cent. This
is an achievement which anyone can
be proud of. It only shows that our
independence is real independence
and that we are not dependent on
other nations for our financial stabij-
lity. We have had talks of what is
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called 'manufactured’  currency, if I may
use such an  expression and I think, the
Finance Minister has been careful not to
indulge in deficit financing which may result
in inflation. As all economists know, the
result of edeficit financing, if not properly
controlled, can easily lead to inflation
before we know where we stand.
Therefore, 1 should like to strike a note of
warning to my friend, the Finance
Minister.  Deficit  financing, which has
been undertaken  during the first five year
plan, has been such that has done us no harm
and what is more, the Government ought to
be congratulated on the first plan being
.successfully carried out. But  now we
are talking in terms of deficit financing
to the extent of Rs. 1200 crores, and
one can imagine what might happen unless
a careful watch is kept over the results of such
deficit financing. I would therefore strike a
note of caution that at every stage of .such
deficit financing of our next five year plan, a
strict watch  should be kept by the Finance
Department to see what the effect of such
deficit financing has been on the general

conditions of our finances. Now, I am
very glad indeed that we have got
out of the wood and todaywe can

say that our payments position, as the
Finance Minister has said, is in a very healthy
and a happy condition. I am a believer in
what I call the 'Micawberian finance'.
If you have an income of £1 and spend

nineteen shillings and eleven farthings,
you are happy. On the other hand if you
spend twenty shillings and half a

farthing, you  will face unhappiness and I
am glad that during these five years we have
been able to say that we are following a
system of conservative financing by which,
in spite of deficits shown, we ended up with
credits. That has happened during the years
that our Finance Minister has been in charge,
and [ think he should be complemented,
though some Members have criticised him for
what is called 'over-budgeting' of expenditure
and 'under-budgeting' of income.

When accounts are being taken and when
the Budget is being prepared,
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no doubt, every attempt is made to estimate
correctly the income and the expenditure. But
it is not given to mortals to guess exactly what
might happen in the future. So many things
happen, and as has been pointed out by the
Finance Minister, it is not easy to curb the
departments from asking for sums which they
think they will be able to spend during the
course of the year, but which at the end of the
year they find could not be spent, and so they
have got to return the money to the general
treasury. But I think, as far as I have seen,
during the last five years, the Finance
Minister has seen to it that such demands are
not made as would leave a large amount
unspent.

Next, I would like to deal witn Defence,
because we are at a stage when things are
humming, if I may use such a word, with the
new help coming to Pakistan in the matter of
armaments from the U.S.A. We cannot
certainly cavil at it, because it is for the
U.S.A. to decide to whom they will give aid.
At the same time, we have got to be prudent
men and be prepared for all eventualities. I,
who have followed the saint of nonviolence,
feel really sad that I should sound a note of
this kind today. But there is such a thing as
"Be prepared", the motto which I think ought
tr govern our position today.

When the Partition came, we were
certainly, in a safe position because of the
army that was left behind and we had a
strength of about four to one. But feeling that
we ought to be as good as our word, we began
to decrease the numbers that we had.
Suddenly, however, because of the situation,
which changed, I am glad that we have
stopped demobilisation. At the same time,
though I am not in the secrets of the
Government or of any other government, still,
as | have been a student of military science, I
can say without fear of contradiction that
Pakistan is nearly reaching parity with us. I
feel, Sir. that considering the amount of
American aid that is being given and the
planes that are being supplied to
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scheme of military-aid, we should think of

having a bomber squadron, and eventually

a bomber command, so that we could be
prepared, if necessary.

Wi> do not want to be aggressors. We
do not want to drag unnecessarily anyone
into battle. But if any attack is made on us,
we will have this bomber squadron which
could immediately retaliate, which could
put fear into the opponents and they would
feel that after all, India is prepared, that
she is not as weak as they felt. Personally
even now I feel that we ought to stick to
our plan of peace, and we should so
conduct our affairs as to achieve the object
of collective peace—to use the new
expression that our Prime Minister has
coined for the world. But at the same time,
working for collective peace, we are not
going to allow any aggressor to get away
with it. Therefore, I hope the Defence
Minister will think seriously of having a
bomber squadron.

Today warfare has become a matter of
co-ordination between the three forces—
the army, the air force and the navy. As
far as the army is concerned, I admit, we
are in a fairly happy position, considering
our neighbours. But with regard to the
other two wings—the navy and the air
force—we are a really very small power. |
refer to the bomber squadron because
undoubtedly this is more important than
even the navy. However, at the same time,
we should think of our long coastline, and
our long coastline certainly depends on
the navy for its defence. My hon. friend
who spoke yesterday asked whether the
Government has in view the purchase of
an aircraft carrier. I wish it were true. I
think it is necessary for a modern navy to
possess an aircraft carrier. But before we
think of an aircraft carrier, I feel that we
must think in terms of more cruisers and
more destroyers, because in modern
warfare manoeuvreability, as it is called,
is far more important than the possession
of strength and a cruiser or a destroyer is
more easily

[ RAJYA SABHA ]

General Discussion 2094
1

manoeuvreable than  an aircraft car
rier.  That is why I feel that the Gov
ernment  should consider

the

strengthening of our navy  with
cruisers and destroyers. =~ We want at
least another cruiser and four more
destroyers during this year. I hope
the Defence Minister would think of
these. I am saying this because
Pakistan  is purchasing one  cruiser
and four destroyers this year for theif
navy. [ am sorry that though  w«*
were one country at one time, yet.
we have to think in terms of Pakis
tan and India now. Nobody wouM
be more pleased than I would be, if
some agreement could be arrived ai
by which, in matters of defence ami
foreign affairs, both  Pakistan and
India could have the same views, and
the same plans. But that is not to>
be. Therefore, we have got to be pre
pared for all eventualities and do
what  we can  with regard to'  our
defence forces. I do not say that we
should become a militarily big power,
that we should compete with others,
either.with one giant in the West OR
the other giant in the East. But ww
should be in a position to repel
aggression, if anything should happen.

With our defence forces being con-
centrated in the West—as they naturally
should be—difficulties are arising today
with regard to some of the bases. I am
referring to the ordnance depot at Avadi,
about which some Members had gone
and met the Defence Minister with the
request that it should be retained, because
of the employment considerations and
also because we should have these depots
diffused in different places, away from
places of attack. I would, therefore,
suggest . to the Defence Ministry that
they should think, how to satisfy the
South as well as how to place big
ordnance depots in places which are not
so easily approachable from enemy
quarters.

There is also, Sir, the question of
development. I am glad the Government
have budgeted for the introduction of
heavy industries in this country because,
from the defence point of view, as well
as from the-
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point of view of economic advancement,
heavy industries are necessary. In the first
plan, no doubt, emphasis was laid on
agricultural production as it should be,
because our economy is mainly agricultural.
Today, considering the position we have
attained, it is only right that we should think
of heavy industries. Here again, 1 would
suggest to my hon. friend, the Finance
Minister, the Planning Commission and the
Planning Minister, that they should think of
diffusion of these industries in various parts
of the country and that they should not be
concentrated in one place. 1 would,
therefore, plead that the new heavy electrical
equipment plant, which they are considering
about, should be placed in the Madras State.
The reasons are simple; as far as rural
electrification is concerned, today, Madras
leads the way and, therefore, you would be
placing the factory in a place where the
demand for such heavy electrical equipment
will be more and, therefore, the question of
bottlenecks of railways, etc., will not arise.
The demand will be there and the manu-
facture of heavy electrical equipment like
transformers, etc., will be takeni over by the
Government of Madras. I know how
difficult it has been for the Madras
Government to get such-transformers, and
for want of transformers the quick
electrification in-the rural areas had been
stopped.

I have been told, Sir, that the aluminium
industry is to be placed in the district of
Salem. I hope it is true because the raw
material wanted for it is easily available. I
would, therefore, appeal to the Planning
Commission and the Planning Minister that
he should think of placing at least these
two main industries which have been
decided upon in the State of Madras. |
know this is parochial pleading and I am
not one of those who think parochialism is
good but, at the same time, I cannot help
saying that when everyone is claiming a
share in the things that are to come, it is
only right that our demands should not go
by default.
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I think one ought to congratulate the
Finance Minister on his taxation proposals,
because he has not indulged in what I would
call spectacular financing. In fact, he has been
rather on the conservative side in the matter of
new taxation and I agree with him in this,
because when we have to meet vast
expenditure in the future of the Second Five
Year Plan, it is much better not to tap
resources which may be available, but which
ought to be reserved for tapping at the time
when the need arises. Therefore, I am rather
pleased that he has been conservative in the
matter of new taxation, but I know that the
taxes are bound to come and they are bound to
be heavy. As the Prime Minister said in his
address to the Federation of Indian Chambers
of Commerce and Industry, everyone must be
prepared, because what is in mind and what
the people are thinking of is the general good
of the 360 millions in our country. If that is the
'way you approach a problem, then everyone
must be willing to sacrifice what is needed for
the general good of the nation. As Gandhiji
said once, these rich people are supposed to be
the trustees of the poor; in spite of all that has
been said and all that we have tried to do,
because we have been conservative enough the
response that has come from that side has been
poor. As the Prime Minister said, we are not a
Government here to make the rich richer and
the poor poorer. I hope very much that that the
Finance Minister will so conduct our business
that at the end of another year we will be able
to say, as we have said today, "Well done".

SHRI RATANLAL KISHORILAL
MALVIYA (Madhya Pradesh): Mr. Deputy
Chairman, I generally welcome the Budget
and support it. While supporting the Budget, I
beg to draw the attention of the Government
to the affairs of some of th« Ministries. First
of all, I take the Ministry of Production. The
policy which has so far been adopted witt
regard to the nationalisation of thi
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industry has not been very satisfactory. The
policy of the Government is as formulated in
the Industrial Policy Resolution of April,
1948. While enunciating this policy, Gov
ernment also indicted that the Indian -
Coalfield Committee's proposals would ba
generally followed so far as
nationalisation is concerned, and while the
inherent right of the Statei to acquire any
existi industrial.undertaking which included
the coal industry was emphasised,
Governjnent decided to let the existing
unaertakings to develop for a period.of ten
years during which they would be allowed
all facilities for .efficient = working  and
reasonable » expansion. Now, this period of
ten years is about to come to an end in April,
1958. Eight years have passed, but it has got
to be seen whether even after these eight
years, the private industrialists in the coal
industry have, in any way, stuck to the policy
of the Government and,,if so, to what extent. |
would only read a passage from this brilliant
document,
"the Fifteenth Report of the Estimates
/.Commit'ee, submitted in June, 1955:

"The Coal Commissioner who is
incharge of the coal industry and is the sole
representative of the Government has said
with regard to the conduct of these private
industrialists, "Almost upto 1939 when
Regulation 77 of the Indian Coal Mines
Regulations came into force, the producers
of coal had an absolutely free hand in
producing coal from wherever they could
and in any manner they thought best.
During this period of absolute laissez-faire,
profit was the primary consideration, safe
methods were in the picture only here and
there and national interests were completely
forgotten. The industry and country are
today paying the price for this ruthless and
haphazard exploitation of this national
wealth  during those days. Mining
regulations were tightened and gradually
controls were introduced but even then the
measures of coal
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control are only being circumvented and the
owners by themselves have done very little
to co-operate in the policy of greater safety
in coax nunes and conservation of good
qualitj coal. All that the private sector of the
industry asks now is, 'Take away the
irksome controls. Allow us to increase the
price of coal. Do not ask us to pay uibour
anything more and promise us that you will
not take our mines away. In return, we shall
open mines and close them down as we
think best, produce coal in the uanner that
suits us best and give the country coal to

"

meet the requirements of the future'.

This, in brief, is the result of eight years of
freedom given to the coal industry.

Now, Sir, this Resolution contemplated that
the policy with regard to nationalisation would
be reviewed after a period of ten years, that is,
in 1958. The Coal Commissioner has come to
the conclusion that there should be some
restrictions imposed on the private industry,
especially when our economy is expanding
and when we require metallurgical coal so
much for our expanding industry of Steel etc.
Sir, it is further said here:

"It is really doubtful whether the
problems pertaining to coking coal can be
solved without nationalisation. Every
endeavour is being made to encourage sand
stowing in these collieries, but on one
pretext or another, none of the colliery
owners is anxious to introduce sand
stowing."

Sir, this is the state of affairs that is
obtaining, and the Estimates Committee has
recommended that all new collieries should be
State-owned and managed under the ultimate
control of the Coal Commission which should
be set up immediately. The Estimates
Committee has given details as regards the
constitution, functions and powers of the Coal
Commission. Another recommendation of the
Committee is: —
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'The State should as far as is practicable
take over all private collieries which wholly
or to a large extent are engaged in raising
metallurgical or high grade coal. Steps
should be taken to vest in the Coal
Commission powers to take over all those
collieries, at present under private manage-
ment, which do not follows its directions as
specified in para 11 and do not function
according to the standards laid down by it."

Now, the conditions which have Sheen laid
down for the private colliery owners are that
adequate capital is invested by them with a
view to stepping up production to the limit
laid down by the Government for each collie”®
that scientific methods should be employed in
raising coal, that as far as possible mechanical
and safety measures should be introduced for
quicker and better output and that labour
conditions are improved according to the
standards laid down by the Government in this
respect.

Sir, I am gratified to note that the Ministry
qf Production has- verv recently appointed a
committee to examine the coordination or
merger eof these collieries, but I am very
doubtful whether that alone will Tesult in the
implementation of the recommendations of
this report. The greatest necessity today is that
the Government should appoint the Coal
Commission as has been envisaged here in
this report. Another step suggested is the
running of some collieries on a co-operative
basis. IJhese are some of the recommendations
of the Estimates Committee to which I would
like to draw the attention of the Government
and I would request the Government to
implement them as early as possible.

Now, while supporting this report on the
point of nationalisation, I may point out that
the experience which we have had with the
existing State collieries has not been very
happy. "The Office of the Chief Mining Engi-
neer has not been working satisfac-
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torily. It is a very good office, but still the
required efficiency is lacking and it is
necessary that if we want to run these
Stateowned collieries— as we have decided
that under the Second Five Year Plan, the new
collieries will be owned by the State—then, I
would request the Ministry of Production to
look into the sta'e of affairs in this office. Sir,
due to my questions and speeches in the
Provisional Parliament in 1948 and 1949, a
committee wa>, appointed by the late Dr.
Shyama Prasad Mukherji, the then Minister
for Industries and Supplies. Immediately
within 15 minutes of my speech the
appointment of the committee was announced
and an enquiry was held. I was one of the
members of that committee but I am sorry to
note that some of the recommendations made
by the committee have not been implemented
yet. But for want of time, I can point out some
other defects in the working of these States
collieries. Unless all these recommendations
are implemented and defects removed, I am
not hopeful about the success of
nationalisation of the coal industry. I may also
point out that there is to some extent
corruption there. I have very recently pointed
out some cases of manipulation of accounts as
a result of Which the labour has suffered. I
have also pointed out a case of destruction of
records in one colliery office, which had gone
against the interests of labour. These are very
serious things and I hope the Government will
look into them, take a lesson from them and
improve the state of affairs in future.

I now come to another point and that is with
regard to mining fn general. We have been
imposing fresh taxes, and there have been
suggestions in this House that there should be
a limit to taxation. Sir, it is time that we
exploited the unexplored mineral wealth of
the country to utmost limits, to create capital
without extra taxation. I am glad to note that
good provision has been made in the Budget
for the Ministry
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Natural Resources and Scientific Research for
the purpose, but I find that the amount which
was required—we discussed this in an
advisory committee meeting—has not been
provided. I request the Finance Minister to
look into this and sanction all the amount that
has been demanded by that Ministry.

I would also like to refer to one or two
aspects of this Ministry. We are spending
quite a lot of money over the education and
training of geologists and mining engineers.
We have made ample provision, but one
aspect has been neglected and that is the
practical training of the geologists. The very
fact that for the last ten years the Government
has been arranging some training camps—
two month camps—for the practical training
of geologists shows that the training which the
students receive at the universities is not
sufficient to meet the requirements of the
Government. Sir, I would therefore suggest
that universities and other institutions who
have got good staff and good geological .
departments should be given ample help so
that they may be able to impart practical
training to meet this efficiency with which the
Government is faced and for which the
Government is spending huge sums every
year.

Now, Sir, I have come across a request of
the Saugor University for financial assistance
with respect to this training in applied geology
in that university. The University has got
unique staff; the ex-Director of the Geological
Survey of India, Dr. West, is the head of the
Geological department of the University.
There are other distinguished professors also
in the staff, with the result that there has been
a great rush of students in geology department
in that University. [ understand that
University has submitted a plan to the
Government and has requested for a petty
amount of a couple of lakhs of rupees for
introducing applied geology in the
University, and I think

[ RAJYA SABHA ]
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it may be unaer consideration. I request the
Government—the Ministry of Education or
the Ministry of Natural Resources and
Scientific Research, from whichever source it
may be—to provide that money. (Time bell
rings.) how many minutes, Sir?

MR. DEPUTY CHAIRMAN: It is over.
You have taken two minutes more.

SHRI RATANLAL KISHORILAL
MALVIYA: Five minutes more, Sir.

MR. DEPUTY CHAIRMAN: No, no. There
are a large number of speakers.

SHRI RATANLAL KISHORILAL
MALVIYA: Besides this, I would request that
some other amounts for the construction of
buildings, etc., should also be granted to
Saugor University.

Now, Sir, with regard to labour, I will only
say that the department of the Chief Inspector
of Mines ¢ is not working satisfactorily. The
inspectors have failed to check violations of
chapter VI of the Mines Act. Sections 31, 33,
29, these provisions they have failed to check.
I request that the Labour Ministry should take
care and should make the department alert.

Another thing which [ want to
bring to their notice is the new situa
tion which has been created by some
awards in which the contract labour
is left to itself and the owner has
been absolved from the responsibility
of contract labour. 1 request that the
Labour Ministry should bring a legis
lation under which the wages and
conditions of service etc. and all
other provisions and facilities which
apply to them should be made the
responsibility of the employer.
Unless this is done..................

MR. DEPUTY CHAIRMAN: That will
do. Mr. Thanhlira.

SHR1 R. THANHLIRA (Assam): Sir,
coming as I do from a backward area of a
backward State, I am most interested hy the
development
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oi the backward areas and the back
ward people of our country. There
is no denying the fact that there are

lakhs of backward communities still
in our country, and until and unless
these  backward  communities,  sche
duled tribes, scheduled castes and
other backward classes are raised to
the level of others, I do not think

that we can call our country a great
country or ourselves a great nation.
I am at the moment not quite satis
fied with what has bsen done towards
the development and raising of these
backward  communities. The  Consti
tution provides in an article that the
backward classes will be reserved a
certain number of seats in the State
legislatures as well as in the Parlia
ment for a period of ten years. But
if the development of these backward
communities is going on at the pre
sent rate, I do not think that the
period of ten years will be sufficient
for raising them to the level of
others. 1 have been listening to the
speeches of hon. Members, but so far
I have failed to notice any Member
drawing praticular  attention to the
upliftment and development of these
backward tribes etc. If I have miss-
ad any speeches of some Members
making mention of this, then it
would be a good thing. But so far
1 have not noticed any and if that is
an indication of the absence of inte
rest taken by hon. Members in the
development of the backward tribes
and other classes, I think, that would
be a matter of regret ..........c.......

SHRI GOPIKRISHNA VUAIVAR-GIYA
(Madhya Bharat): No. It is not a matter of
regret. Many Members have expresed their
opinion.

SHRI R. THANHLIRA: Thank you eso
much. Sir, there are many ways of developing
these backward communities. They are
backward socially and intellectually. One very
important way of developing them is to make
provision for their education. It is true, of
course, that every year our Government have
provided a large amount of money for their
scholarships, for their college educa-
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tion, for their primary education, m
well as for studies abroad. For the
studies abroad, I think, the scholar
ships awarded, however, are not
quite numerous. They are few and
far between. But they have sanction
ed a good amount of money for th*
college education. That I appreciate.
But in the Budget for 1956-57 1 have
seen that there has been a reduction
by about one lakh of rupees. I de
not know whether [ am correct.
When 1 looked at this Explanatory
Memorandum, I have found a men
tion of about Rs. 1 5 crores for
scholarships to  scheduled castes and
I think this is the same amount
which was given last year......................

THE DEPUTY MINISTER row FINANCE
(SHHI B, R. BHAGAT): More than that. Last
year it was one crore and thirty lakhs of
rupees.

SHRI R. THANHLIRA: When I look at
page 219 of the Demands for Grants, Volume
1, I see that the amount given for scholarships
to these backward communities is only Rs.
149 lakhs, and I put my reliance on this book.
So, I think, it means that there has been a
reduction of about one lakh. And so, Sir, I am
very sorry to have to notice that.

SHri B. R. BHAGAT: May [ correct
him, Sir? The amounts sanctioned
was Rs. 130 lakhs and Ilater on, ee
the recommendation of the Board,
when it was said that all the first
division  students of the  backward
communities  should get  scholarship,
it was estimated that it will require
about another Rs. 20 lakhs. So that
has been granted. But in actual
fact, it is not one crore fifty lakhs, It
may be one crore fortynine lakhs
and  something. But the  principle
decided was that all first division
students should get it, and that has
been provided for. R

SHRI R. THANHLIRA: Yes. Anyway I am
just depending on what I have seen in the
book. As for the method of payment of these
scholarships, also I have to say something,
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[Shri R. Thanhlira.] because the
scholarships, as they are paid at the moment
to the students, are not to their best
advantage. As far as I remember, the
members of the backward classes, who are
given the scholarships, get them in two half-
yearly instalments.

[THE VICE-CHAIRMAN (SHRI H. C.
MATHUR) in the Chair.]

The first instalment is paid some time in
October or November and the second
instalment is paid after the annual examination
is over. That means the students have to go
without their scholarship money for about half
a year of their one year' schooling. These
scholarships are given to these members
because of the low income of their parents.
When they are not paid every month. then the
same difficulty is faced by their parents in
obtaining money for the maintenance of the
school expenses of their children. They have
to go here and there to find some money.
Sometimes, they are being exploited. The best
thing would be to pay the students their
scholarships every month. The students who
are getting these scholarships are paying their
tuition and messing fees every month and not
twice in a year. So, the present way in which
they are being paid the scholarship is not very
advantageous to them. It is not much of a
relief to their parents. At the same time, when
the students are being paid on instalments of
twice a year, the scholarship money is also
misused by the students themselves, b»cai*»e
the money goes to them in a lump sum, and
after they have paid their tuition fees, messing
charges and other expenses. This money
which is for their education, is therefore used
for some other unnecessary and luxurious
things. From past experience, I have found
that by paying the students as it is done at the
moment, the scholarship money is not well
utilised, as they should be. I suggest therefore
that the students should be paid every month.

[ RAJYA SABHA ]
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I also want to say something about the
grants given to the States under the provisos of
article 275. 1 see that for the year 1956-57 the
grants are mostly reduced to half of thoae for
1955-56 Budget. 1 do not know the reasons
behind this. The money given under these
provisos are for developmental schemes and
for the development of the backward com-
munities in the States. As I have said before,
the development and upliftment of the
backward classes are very necessary. I do not
know how such huge reductions can be made
in the grants. I regard to Assam specially the
reduction is almost half of what was given
before. Assam oarticularly is a very backward
State. It is a rural State. There are no
amenities. If you go to my own place, though
it is a djstrict headquarters, you will not find
any telephones, electricity and any other
amenities usually found in a district town.
There is water scarci*y too. In the Assam hill
areas especially,, the water supply position is
very precarious. People have to go down from
the top of hills to draw water. They live on the
hills and mainly depend on springs. Water
scarcity in very great. Even in the district
headquarters, such is tne position. It is always
to be found in the Gazette notification that
visitors may not come during the dry season
because of the shortage of water, though these
hill districts are very pleasant and worth being
visited by outsiders, still due to the shortage of
water, visitors are always unwelcome, so to
say. I think that the Government should be
more liberal in granting money under these
provisos and especially for Assam* because
Assam is backward State and need being
developed as a whoje. Even in the ease of
industries, there are none worth considering
there-either rural or urban.

I want to say a few words about the
Defence Organization. especially of the
Army. As you know, we hav¥ many
different categories in the
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iiiuian rviiny, KUCII as sepoys, aoove them the
NCOs., then the Junior Commissioned
Officers and above all, the Commissioned
Officers. I think that so many ranks and
classifications are not necessary. I feel that
our Defence Services can very well do
without this category of the Junior
Commissioned Officers. When I say this, [
do not cast any reflection on the efficiency
of the Army. But from personal experience,
I find that a number of our JCOs. are drawn
from very low, uneducated classes and they
are now more efficient or competent than
many of the NCOs, wha are as competent
as the Commissioned Officers, may be even
more competent than some of them. If we
do away with this JCOs. category, we shall
give more responsibility to the senior
NCO's. and WO's. We shall raise their pay
also and the very competent ones among
them may be transformed as Commissioned
Officers. By doing this, we will be giving
more encouragement to the NCOs. At the
same time, I do not find why this category
of JCOs. should be retained. In the present
set-up of our country, the JCOs. category is
no longer suitable. It might have appeared
suitable during the period of the British as
part of their colonial tactics and diplomacy.
I think that for a long time, Indians were
not allowed to enjoy any ranks higher than
that of a Lieutenant-Colonel. In these days,
it might have been a sort of a diplomacy —
that they were kept as  Junior
Commissioned Officers. But now that we
have our own national army we should not
make so much distinction among the
soldiers, by retaining these JCOs. This only
increases the gap between our soldiers.

THE VICE-CHAIRMAN (SHrl H. C
MATHUR) : It is time now.

SHRI R. THANHLIRA: I believe this
question of the JCOs. is worth serious
consideration by the Defence Ministry.

Tins VICE-CHAIRMAN (SHrRI H. C.
MATHTTR): There are so many speakers
ahead ofus. Ifyou have
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to say one or two sentences,,
please do.

SHRI R. THANHLIRA: What I want to
say something about is the national
language. The intention of introducing
Hindi as the national language is a very
welcome feature.. But I do not know
why it is not quite welcomed in the
South. In Assam. which is a non-Hindi-
speaking area, we welcome it and I wish
ttiat the South should also do the same in
the interests of the nation as a whole.

With regard to the Devanagari script, |
think, it should be modified. The present
Devanagari script is not suitable for the
whole nation. Speaking about my State, I
know that this Devanagari script cannot
write many words which are spoken
there, and unless it is modified to suit all
the languages of India and all the dialects
of India, I don't think it can be of real
use. For instance, my name itself cannot
be-written in Devanagari. Whenever my
nome is written in Devanagari. it is
pronounced in some other way. I have
seen many other cases also.

SHR1 GOPIKRISHNA VTJAIVAR-
GIYA: What about English?

SHRI R. THANHLIRA: By Roman
script, it is pronounced much better. If
Devanagari is to be used as a national
script, | think, it should be modified to
suit all dialects and languages of India.

SHRI GOPIKRISHNA VIJArVAR-
GIYA: Sir, it is not possible for any
Finance Minister to work miracles-in this
world which is full of problems and
difficulties. Our countrjr parficularly is
more full of all kinds-of problems and
our poverty and illeteracy and some of
our greatest problems. We are fortunate
that our leaders are proceeding along the
road of a planned economy, and we are
also fortunate in having as our Finance
Minister a man like Mr. Deshmukh, who
has steered our ship-during the last
difficult five years and is now guiding
our ship through' this Second Five Year
Plan. I thin*,.
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[Shri GopiKnsnna Vijaivargiya.] we have
every reason to be sausiied with this Budget,
which is the first Budget of the Second Five
Year Plan. Of course, I do share the view that
the Finance Ministry must be more careful
about accounting and proper budgeting. It has
been shown by Dr. Kunzru very efficiently
that we anticipate one thing and the actual is
something else. So, budgeting and accounting
must be much better.

One of the hon. Members opposite used the
words ‘'pick-pocket habits of the Finance
Minister.' I don't think, that is a good
expression or even parliamentary, but anyhow
the Finance minister has got to pick our
pockets through his taxation measures, but we
cannot call him a pickpocket because of that.
Our communist friends do know how much
the people of the U.S.S.R. had to tighten their
belts and to pass through scarcities and
austerities in order to fulfil their Five Year
Plan. Sa, in India too, our common people,
like the common people e\t Russia, will have
to undergq all these sacrifices before they
reach their targets of progress and prosperity.

While Mr. Bhupesh Gupta and others said
that the capitalists are let off milly in this
Budget and tl'"»t the common man is taxed
heav'v. 'on behalf of the commercial and
industrial communities and the people of the
private sector, it was argued that the taxes are
very heavy on them, that the Government is
destroying capital formation, drying up
reserves and making it difficult for the private
sector to function and progress. I will give
credit to my hon. friend, Mr. Parikh, who very
ably answered the case of the capitalists. Tery
forcefully, he poin*ed out that the taxes are not
too heaw and that they do not hamper the
private sector. He also said that the people in
the private sector should not expect profits
over and above 6 per cent. I share all these
views and I need not -reply to the arguments of
the capitalist members,
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Though I am interested in economics and in
facts and figures, | am no master in that
science, and sometimes it is difficult to assess
the true economic conditions of the country by
the facts and figures quoted by the Finance
Minister himself. He says in one place that the
prices have risen and in another place that the
prices in general did not record any net rise. In
one place he says that the cost of living is
rising and in another place he says that the
average for the whole year is low. It is very
difficult to know the true economic conditions
of the country from these. As somebody said
in the other House, statistics are like lipsticks
and they must not be used too much. It is very
difficult to know anything frow these figures.
However, I have every hope and confix dence
that the country is progressing and that the
Finance Minister is not giving any wrong
picture of the prosperity of the country.

Coming to agricultural production, I would
say that full use must be made of the Soviet
agricultural implements that have come to this
country. The Argiculture Ministry mu?t come
to a decision very soon on thi"? tfl\» “?e of
these must be made In sor.io State farms ;*
need be.

We will be spending something .like Rs.
545 +/-3 crores in the coming year Under our
circumstances, thia is quile an ambitious
figure.

About  defence, 1 would submit
that we are spending quite a lot. It
is a large percentage of our total
Budget, but still I have the fear that

the dangers on our frontiers are quite

considerable, and every Member of
this House has dealt with this pro
blem. There are apprehensions
that many Governments  are

giving to our neighbours money and military
aid on a substantial scale which is a source of
danger to us. We must be very careful and we
will not grudge spending a
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little more on defence, I wholeheartedly
support what Dr. Kunzru said about the
Defence  Ministry that our Defence
Intelligence should be better organised. All the
progress that the other countries have made in
arms and inventions or new weapons must be
known to our Defence Ministry. I also support
his idea of a Defence Council. I think that
Council should be set up soon, i

In the next Five Year Plan, of course our
development expenditure will rise. But with
regard to civil expenditure, in the coming year
we will spend about Rs. 341-46 crores, which
is Rs. 43 crores more than in the previous
year. So on the capital side, we will be
spending Rs. 316 crores. I am quite confident
that our future programme of industrialisation
and irrigation and power expansion, etc. will
bring prosperity to our country. Our targets in
the Second Plan are very hopeful. Irrigation is
being increased by 21 million acres,
foodgrains by 10 million acres in production,
power will be 3'4 million k.w. more. We shall
get coal 23 million tons more, and steel 3-3
million more tons. Cement 5'2 millions and
fertilizers 1'7 millions tons and employment
shall be 10 million persons more. These are
the targets which I find. I think they are quite
a good program-me and within a few years
after the Second Plan, we shall have great
prosperity in our country.

Now, I want to emphasise one point about
this and it is that the industries and the
expenses which are made by the Central
Government should be diffused throughout
the country- The location of the industries
must be very proper and reasonable. In my
own province of Madhya Bharat, I don't think
the Government is laying down any big
industrial plants. Of course when every State
here and Members fro"m every State want a
share, we also want a share and would wish
that some heavy industries may be located in
Madhya Bharat. Of course, I do
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think that the Government will do something
in that direction. I have only one point more
to make. About the corruption which is
prevailing in the varices Ministries, We have
seen in the Bakhra-Nangal project, how many
engineers and officers are being prosecuted
and now nobody denies these things. Even in
the Railways, there was the Corruption
Enquiry Committee Report. Whenever we go
in the country-side and in our constituencies,
we find that people are not judging us or the
Congress Governments by our high intentions
but by what actual administration there is and
the treatment they are receiving in their
respective places just round about them. Only
that which would be administered best would
be considered to be the best, and of course
there is so. much of corruption. So I am sure
that strong measures would be taken in
eradicating this evil. I have nothing more to
add. Sir, T welcome the Budget.

SHRI S. PANIGRAHI (Orissa): Mr. Vice-
Chairman, I congratulate the Finance Minister,
for he has presented a Budget which has been
prepared very successfully. When we look at
the Bduget, a ray of hope and aspiration is
formed in our mind. The responsibility of the
Finance Minister is remarkably great specially
at the time when we are going to make the
Second Five Year Plan a success. It is no
doubt a difficult task to tap the different
sources and to make up the Plan financially
resourceful to achieve the success. In my
humble opinion the Finance Minister has
successfully prepared an optimistic budget
leading to a stable economy. During the
period of one year, after the presentation of
the last Budget, we have experienced great
and historic changes in our political and
national life. The national prestige of India has
been enhanced to a remarkable extent in inter-
national politics. The contribution o* our
Prime Minister in furtherance of real peace in
the world and political freedom to dependent
countries has
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[Shri S. Panigrahi.] been greatly and
rightly appreciated by the Big Powers of the
world. The visit of the Heads of States from
different countries have added strength and
courage- to all the peace-loving countries of
the world. The tie of friendliness and
brotherliness between the peoples of two
great countries has been strengthened by the
visit of the Soviet leaders to our country.
Similarly the visit of our Prime Minister to
U.S.S.R, and other European countries has
enriched our experience and strengthened
the tie of friendship between us and the
people of other countries having different
political and social ideologies.

I need not go into the details of the tax
structure or the tax measures which have been
taken up by the Finance Minister but I would
like to make some general remarks with
regard to the different aspects of our national
economy. We have just completed the last
year of our First Plan and we are in the First
year of the Second Plan. Significant stress has
been laid to agriculture in the First Plan and
during the Second Five Year Plan period we
have laid great stress and importance to the
expansion of industries. Nothing succeeds
like success and the success in the First Fiva
Year Plan period will be a source of guidance
“nd inspiration to us in implementing the
Second Five Year Plan. The Second Plan is a
bolder one and it is to be worked out from the
next year. Special importance has been given
to industrialisation during the next five year.
Industrialisation will be no doubt the best
possible solution to fight poverty and discase
of the people. But if the big industries are
centralised at one place or in any particular
area of the land, it would not serve any great
purpose. The planning should be made in
such a manner that under-developed and
industrially backward areas should be given
first preference in promotine industries.
Similarly the allotment of grants and loans
by the Govern-
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ment of India should be made in such a
manner as would enable the less advanced
States of India to promote their own industries
and to develop the economic life of the
people.

Without in any way standing on the way of
the demands of other States, let me refer to the
case of Orissa. Orissa, as you know, is a State
with plenty of natural resources, mines, forests
and rivers. That State has also an extensive
seacoast. But it is industrially backward. In
fact, there is no industry there worth the name.
It has great prospects for industrialisation.
However, the amount allotted to Orissa is not
at all adequate. The State Government also-is
not in a position to raise further funds by way
of taxation or otherwise, as there are no
sources to be tapped further. 1 therefore,
request the Government of India to be con-
scious of the wants and needs of Orissa and
allot more money for her industrial expansion.
In a publication brought out by the
Government of Orissa this fact has been
clearly explained.

The next point to which I would like to draw
the attention of the Government is the one
connected with unemployment. Sir, the
problem of unemployment is in reality a
disease which is slowly and gradually affecting
the vital life of the whole nation. There are
now about seven million people who are
unemployed and who have got their names
registered in the different employment
exchanges of the land. So we have to be very
conscious of the dangers of unemployment.
From the book which has been circulated by
the Government entitled "Draft of the Second
Five Year Plan", it seems, it is not hopeful, that
this unemployment problem will be suc-
cessfully dealt with even within this Plan
period. I, therefore,. request the Government to
take drastic measures so that the problem of
unemployment may be completely eradicated
from our society. Unless this is done, our
young people, the educated young men from
the towns and also the villagers from the rural
areas will be
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gradually demoralised and they will take part
in activities which are antisocial in nature.
Consequently, it will endanger the social life
of the land and the security of the nation.

With these few words, Sir, I welcome the
Budget proposals of the Finance Minister.

SHRI B. B. SHARMA : Sir, I have"" not got
much to say so far as the different aspects of
the Budget, namely, the aspects of planning,
defence etc.. are concerned. First of all. I
would like to congratulate the hon. Finance
Minister on the success he has ach*/ed as the
Finance Minister throughout these years. He
has tackled the economic problems of the
country in a very successful manner for
which everyone has had a word of praise for
him. T would however beg to offer him a
suggestion that he should always think of the
people who are living in our rural areas,
mostly living on agriculture. Their economy,
as he knows, is of a very low type. They are
very poor, extremely poor. They have no
clothing, worth the name. They are living on
bare subsistence food and they have no
shelter practically. And yet, the burden of the
taxation entirely falls on them. The
Panchayat tax they have to pay. They have to
pay the district board or the municipal board
tax. They have also to pay the other taxes
which are imposed in the form of sales taxes
and argricultural taxes.

Even excise duties and customs duties have
to be shared by them in the shape of the price
they pay for the commodities they purchase
when these come from foreign countries.
Even when they are sold to foreign countries,
their prices are computed having regard to all
these taxes. For example, take a commodity
like cloth. Cloth prices are fixed after taking
into consideration the excise duty that the
millowners have to pay. Similar is the case of
commodities that come from foreign
countries. The purchaser gets them at a price
which the seller fixes after taking into
aecount the taxes that they have to ,
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pay. Ultimately, therefore, all the burden of
taxation falls on these poor people who are
called the consumers. Therefore, they need
better treatment and the commodities that
they use generally should be taxed at a lower
rate. On the contrary, 1 see in the budget
proposals that the tax on kerosene oil has
been increased. On cloth also, the excise duty
has been increased and the proposal is also
there to tax them in other ways. I submit that
these things like kerosene, cloth and other
things which are in common use, on these, the
people must not be  heavily taxed.

Then there are one or two other suggestions
which I would like to make to the
Government. There is this problem of
unemployment. It is increasing even in the
villages. Every boy who gets some 'education
wants some better employment because he has
no avenue of work in his village by which he
can earn a decent living for himself. Therefore,
he runs to the urban area and inflates the num-
bers of the unemployed, the numbers of the
educated unemployed young men. This
problem is assuming very serious proportions.
It is eluding solution. Every increase in
employment gives only an impetus for larger
numbers of people to shift from the villages on
to the urban areas. Therefore. I submit that our
next Plan should be so drafted and so executed
as to see that even greater numbers of people
would be employed employing all those who
are employable. This important point should
be borne in mind and this can be done only by
enlarging the industrial base of the country.
This, the Planning Commission has already
put before themselves. They are doing their
very best. The real question is, how many can
live on agriculture and how many have to go
to get employment in the services, and how
many have to be employed in the industrial
sections. These things have to be taken ifito
consideration, before the Plan is finally
drafted. Therefore, my suggestion is that the
Plan mustbe so
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[Shri B. B. Sharma.] drafted as to give the largest st =TTSET ottt (F{‘ﬂ—'
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nothing practically to do with education, except to lay #f= & == 1t 741 7 (% 9 Eal

o .
doyvn, as Dr. Shriman" said some time back, policies of S Ffm-fm*’-’! ofr frzaer 474
unification and all that. L

EﬁT .‘ﬁ #-.;l'”'l 1 FL :‘: |
SHRI GOPIKRISHNA VIJAIVAR-GIYA: Say co-

or*dination.

&

SHRI B. B. SHARMA: For all that our Prime Minister's oF ard #1 w2 g fF 2@ kG
influence is sufficiently great to retain the unity of India & wzv s WaT77 9% 47 71 % U
and for that he has been trying hard and he is keeping it : & - - <

Ar-farggez &F 41 | I o dro TAR-

intact. - - ay
Hz 7 4 T 27 9w ey e

We need not fear on this score because nobody wants IF = - AT
that the unity of India should be broken. The troubles that Wt 3 LA L o

come up here and there are always inherent in the state of Fqﬂf’ feat @l afwsr faw a &
things through which we are passing. This apart, | gy g 7 =agre gy 3997 v T

wonder, if there is anybody in India who wants to say a a = . .
something against the unity of our country. P & | I A% F FTT AT FTIATE

a7 Gy 2 A A s
There is another department which has nothing Eﬁl a?; o ﬁﬂ? %“ i
worthwhile to its credit and it is the Ministry of Health. fafrszr wo% fam b LA sy aam

The States have got their own health departments to look g | wfa s #1972 o5 2 B
after these things. This Ministry is also of no use. There- . fafrreee )
fore, all these departments should be abolished and the SET % [T FT TG FT qATA

expenditure incurred on them should be utilised for better & a8 a1 %t e 8 ﬁ‘ﬁ LUES
things. The services of one of the greatest leaders of the faqtfored =T ST 3G ® T
country, Maulana Azad, could be utilised somewhere > Tﬂﬁ” g‘:ﬁ WT‘ ™~ e

else in a better way and he can prove of much more use & F#%1 fwerar off 5 @i 1 a1 =
anywhere else. With these few words, Sir, I congratulate fusfaar & w127 /% F9-lzregss o7
the Finance Minister for his ability to steer the economy a s - ' '
of the country with courage. Rrege= 3% o1 799 &, I Frerit +iy

SEET @1 HF ASAATSH FT AT ANEA |

A AT & AffT wreT 47 AW
#1 | 70 faafas § zww ag7 & w07
FT TEIA F | AT FEET T WAA ATHOT
# F31 & fF aw wr Ffam 7 ogo
FUT A IHTT @F § | 9% I E
fﬂ«'ﬁﬁ%‘fr@iﬁrgaaﬁfaﬁgﬁa{z
o Afzg | & fawfaw & oF @
gEa A § AT @A § ) U A1 ag
fe o1 gaTy meToTe &, Hev e
wzd %, 999 9% @1 a9 fF waa-
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afsat & 420 21 780 & | o Fga a9
GAEE] Fwal & faaga § W
8§\ wEA W TEE AL F fOw
BUTE | A1 & wi%haw Tga Ae7 d g
& w17 v w2z & g1 2 | gaw fafaan
& e §EAS FT 1 @ 4%
4% Wi94s A0 §l, 5% [ad a1 98
I B FET W FEA | g
g1 SN & fa 6 o areed e
#T THWEE JIAAT FTAl §, A€ Al
# wwmen § faae avy § | o faw-
frer & & A4t wgew & wa wEw &
ag ST T AT H &9 B @O
gant fdr 7 fft @ & a=mEr
arfed |

wgt &% A Hfae w1 94T 8,
¥ uF gae § fr 9w w1 v
WH W @ FEAT g, A TEee
wAw g, 9§ UHo GHo Qo g, Wg
uwo dte g1, a1 it #7137 &1 ¥ 39%T
areTg a1 awa faer #1, a1 S
T W GHAT FTAA(HAT FE Y
F @M afaw afzfesz § =5
@rg, A g9 AT 99 qaEd e
i WEEAT 3 AF | W@l a% A9
& fodt 9 &1 999 g, gw aET wET
¥ I9F H Yo, So THE qJF FIATA
Hfaw & § TEee ¥ @99 8 |
W7 TEW oA A aroagd awE
qrd gFT |

w7 i e ww g oo of-
FAGT A TR WIAT F | AZ AT W
2 fF zumer 3 At & v H 8¢
e AT w7 TR § ) g fEe &
AT FT TIATT aFAT £ FAT AT @Y
£ | S T fawr =41 St 9 @A W
q #7T; T A1 AT qOAi & e
a7 are fafaas = g sy dar
gar &, T " & A S dife
BT F WA TET 9 SA5 uF are

[ 8 MARCH 1938 ]
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Z %1 F4T 21 7% 7, oy g e
UFES A T § | T AE ¥ g
§ gt AT AT AT gEA ATET ¥
¥ @ 57 faar & ) wfes marw
wE v 5w ae & ooaw 7 9@
ATFT FT 8 &, Fal var 7 &1 fF fa
T ST AT GIETT K FET ET S
9 a1 & fog g avergar #4157 #5
A ATl Aifed, el i dErEne
& Feft areg & w0 7 7 917 | WSt
# gar awar § Foaq jeud-uy &
gaTL T2 7 #ifvasw 47 Gz § AW
@r = 1 w4 gE & | i 7w fod
FT TATT &, IAA AZ ATATAT AT §
ff o2 i W WX AW 9 29 ¥
Freor & g€ | FfeT A7t A% 7 awwm
w1 § TEH w00 98 § % wavei ar
wire SR feger o & 7 &, By
aw ¥ fr w i @ ad §
1A AE A weE e w7 A ar |
i FET @ dEr faear o ww
W4 4% 29 A9l FT AT G5 A
T FIT Aq AT AT AATH ¥ ATHA
¥ TATET GO AE T AT E

ma’rmwmmﬁﬁrg
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[#ft sreasfrara A9{]

f agr a7 o AF " § IR
ZiATEa WA 4gF W 9§
fomfr awg & az0 & v 7 77 AF
# fog sarar am 90 TgAT § | 39 AT
#1 7w ¥ g A E A g1 awar
g, UF A1 oA GIERE hr qgmEr
W AR AT AR FTT e
¥ WTSe AT &Y 9 9@t 9%
S TR #T A9 §, 3% fAm
FHA F FATE EA WAT § wiw
gA T SATAT T &9 & fag
ot T & ) g Al S S §
g% g ARz wr gfear #r oiferr
& qrfas T F17 aFT §, FAw 7K
faft & G fm &Y TO9 o e
W T FAT EAT E | HAT FHA W9
@ § T WA § a9 F9 &
for st wreq qF fr @t T
wga W g g s o
e} ST FAE T FT ARATT 0 )
@ il ¥ a9 ¥ fag ow &
qreqee & W ag 8 e e =
¥ &7 FATT % W AW 7T AT
FiadiEaT AT g 8, I F =T
FOHTL AT §E T gT qEfaEt F @ 9%
qur faar s 1 gER Ag WA ge
fiF et F1 FEAT 47 & s, el
T B4 AT FEE WA A AR
gAT a1 ag a9 S, WL Al A
W ATl 7w A faes A

v § e W em it
F are § T TEN AGAT§ | A9
F IS F1 FEA F wiAw TEar ¢ fw
o fafasdy & w3 & am@d weeEdr
F fod &1 o w0 A AW @ TE
g | Ag wIeEd UHIEmEE T -
Few & B T K@ E | TBA A7
G faiit 22 & wmga o fax
g fgaree @vare F wraRd sv o |

[ RAJYA SABHA ]
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WT §7 P8R ¥ AT FwA 9N
¥ g w1 qaf & o7 9@ Tl
FreT 2z & wraga ot a9 q7 W95
oy A A wTA A frar w9
w9 g fewras w3w & wraga w
o dffT s ¥ ag d=v ¥ waEa
i § @@ 7w e wwr W
AW 7E AT | a7 e o A
w ¥ s & of &, o f Agrerar
YT &t 5o Ay vy v faar aan
1 o oy wrdy T o, 1w avw §
AT o AT vy 7 foree¥ e st
oY W 47 Ha o wre § FY ez Ay
TE | 9§ ATHTCA TARI WU AR
ferar @ & 39 G & aga & oE-
TE TG F | ;A Qe uv—yy r wifer
feqyE & wraw grar & i &= & wraed
WA F W E¥,90¥ TTT FT TR
gar | foga arw oy gt WiT
qA T A T FT ATAN T FA
¥ fog aom § ww W w$d w7
3@ &1 T 78 § 5 =7 F wawa
oE T WA # AT
wit gar 7

TE AH TRTAAZA WETIEE T
AT §, IAH A & 410 7 97 fraw
g & o g7 W @ 9 g g
HYT FAT A7 gred A TEAE @ )
gl % @ A1 TEAS AT qA0A E,
3q ARt A wedr fawmat #o3x
1 & fog 79 avg 7 F79aEy #7)
FEaATA BN AV | TH IA AW AT FE
TEN AT TE AT T FOT FIAT T T
AWTET g4 | WiET § oF geEma
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2 1ymfers 2z & & W 3@l T2
TATA RA9T § A IHfAEA  wTIAY
gl g, dafawer hifaae 7@ 8, o
F1 & | foor ofr w0 =171 =1 & A7 9
T FHTE TR AR EHT & | W FH AL
¥ I WA AT AZ AT EEAHEATE
aez grar |/ 1w faafas § F 32
weg Fem 5 o#1 oa a owe
faar sma

s ifar fafaedy o efwem
@UE qET | 48 ar 3w & fF oaga A
stwd gt fegem & @4 @ 2
o & & W A AT § awr g
2 ) St {5 w7 s &, 2ga ar w
aEl T &1 O T | q@ 2is w4
TAT & g OAH F, AT I AT F
oz | AT 419 FLE T @1 T4 E |
Wl 98 ST a9 @1 § aw ¥ 4
28, %00 mﬁmwﬁé‘, 0T I
T F fog &1 gesmr 42 g & )
@ A, amr o ofr wifeEgar
Fazq &1 TFT 4 IT ¥4 & f,
FraTe T g & | I der foed
feare #fewr wnt & awr frar @,
W it qAArE q@f gs 1 fgame dfew
& F7 gdw  afaferd awE S
Haf & e T F 300
grafeal &1 #W7 A fEbem #
W% HTRfAl FT @@ T &7 7§ )
WIT A7 AN ST a3 @ E, FAw
g 77 a7 ¥ a9 @ &, foed A
arar &, 39 @il & aa ¥ fawfad 7
T F1E GAATE T FAT 8 | F ArEar
g fF ot 3% a7 ®E, 7% 77 do dro
dre @1 a1 @rgE @ @ I I
ZT AN & A9 AT A UFH AT

[ 8 MARCH 1956 ]
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aifga awrr T B s &1 qAmn
W | WY AT 92 far g A
THFT wAAT q@r g fF BRefr #r 97
f fawrer s @7 fefr & foor s
a=var w7 | 7 fqataa 7 & 97 w2
e & i ol % faamage & At
& qa &, "7 It fgare ffew
S A TE AT 91 awar, @ oafw
7 nF faew & urdr & @@ o AR
feeft zodr e 9T, Wl dvwe A
arAt fear s st faser € s,
AT A AR F AT UF o6TE
3 @ AT |

fafesdy e uFem & famfas
¥ aga §% %7 o ) fafed
TF At 77 Ty v § g 4w
fawar, g9 3z fear | szt @ F Faear
g @ fafely 7 = & famfas &
Sfezwedt 18 | Fovad G 2

T g9 g At felr # aga wedy

G T & | F wgar g w9 ey
¥ 13 fom v & 94T e g0 arfoa
arEaTE & at aga § an g ager
qE FT A0 | T AF w4y far g 7
St waST & 4. w, & & wEr §
FJAET ATT Lo FIT 37 &, AT AT oy
FT ATAT HAT & IAFN WV o T
#4215y w1 & @ e fae e
T 91 & wT swEr @ aeEn
gt 7@ | faelr 47 argz F &8 fa
T & " foear ardz F wr€ Frw
A4l & ITEI R AEET | 39 A
o ag g & B omm = s
i 1 afwg @ wE afe s
ATEAE X | 3HY ATI9 A ST 4H-
feer =ifar afar &, sei @ fa=r
i 2T & 7 0 el W 9= g
AT T€T T30 | FHT WA GAE 77
g & amfash offer ofoma &
fer #t fFad s avim wo &
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STA HWYC IR UTAEE G oA AT
w7t Fvar wifzr mifs F @ fge=r
Hraq § et q77 #7 FEE 7§ 0
T WAl TaAaz wE gfear § A
&z iz § o e A st
& 9 Edm ar gieded FivE
&, I T aE-fEE ufan § -
fawrez oroft foer @& a1 Sw@r
fawiw fomen wfen, arfs fe=dt &
“ﬁﬁﬁmfﬁ’ffé’féﬂﬁﬁﬁ
GE|

I A & fr F97 tye mm
G R T @l 4T, # S9E #
d99% Ay F g 37 @7 a9iw
fag ot w1 9w AR AEEE &
arq FgAr TEa g fw fewmw odw
st fr oF d9a =2 2, azf agw 4®
T | ast § weeaT T
WET & 9T AT A1 937 B FEL AT
§ fF ag wefiwaw Tz s &
oY draw it s e S & 4w
AT 27 7 o smar £ % ST ade
wTE AAE & FHAT E A TE AR
o & 5 g e |/ o ar 9
w1f% W7 /5 AT AT AL AR FATE
faaaT & A7 aa a% a4 9T HErArar
¥ A W) WT A0 Ee § afeen
groama A1 wafE § i T Agere
& AFT T A § arfad g1 oa
Z ) T 77 e & adi A §
g, o= #1 s 2 w1 fomsr gar
N STAT £ {5 et asfiwr faer s,
& atfaasr 21 o £ 1 W S 99w
wex 3, o1 feafam $aw & 7 o6
g o # | -

[RAJYA SABHA J
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Tt 7 afemw wew & foy A
& ) wewar 5 oag e
g g ara & | o7 3w WA &
BWTT 93T wivafees &7 g1 41 98 T
o oA £ 7 W A ww 8a
A FAA AN R E ) uw A ofEs
el ¥ e g, W g T
¥ uF &3z F faumr @ gz am gl
f& & ar azr sy § 1 5@ ofeaw
A § ST 37 F 18 w4 AG
g | ag WA TEW ™ A §

mHe W7o o & fawfaa &
A 7 oF wd £ o 99 owo HTTo
HYo T T FAT IV 497 TAFaE AT
gfzm & uw @z7 o an e Sfe ad
Y #2z & g1 @ &, @ fag av
oradT Afaqa F 7 397 Fewd 7 frar s
§ 7z wdfte FEa fF St s a9
FEH EM AT F, TARI FHA g
FT FET FATHT AT A0lET |

wF werE #0q fafaed & foa-
fat & a8 oF wd w0 £ WA
F agrfas F 1 vR@ oArdr & g
wifas fFan € a2 aga & mivs & 1
wAdT F FET 2 W awE qe
are BEET B @ W1 2gEl §
T £ w amEs & fam s
wifas grar A1 qufes & f& =w
ufear 1 wEr ZET, 99T 39 Tl
q %1% wraar T8 AW At § |

TET A% 2FTET AT FT HATH
2, 9 faa w47 ot 7 faeger @ma £ 1
AT FTEA AT GI? WEA FIE 97 2T
T3 F7 W7 3747 agr 4 w4 F#0E
g AT AT TEN & | THE HAEAT HIET
T avEr w1 S v Gear
4 IO FG A9 THH § A4 A G )
aaatﬁmﬁuﬁwmﬁﬁfﬂﬂgﬂé
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§, 7z fewrea w3@ ® afF 9Ee
WU FYIT TEAT Z faw T
AMATE | 39 ATE UHAPTEA FT AATH
& 7@t & 1 wittE ol & wrdr
TEH § Wi T g amedr St
WIT ® FT2T A 8 |

AT SER TF FYL A A G A2
f& awe 9w ixm @ fagr s, #
T fai Far § o

= wewT & wre ] faw A4 St
#1 qurd a1 § fF s oA e
awe iw fEar | qH g o e
fF 7 &7 gt 9T aat o aw7 ww
Eod

iFm

Cwt wRmeE @to d@ (W
WF) . SITEATHE WaiEd, | T
q9E T FEEA @l § OHT HEAE
fawr Fdy #1 @71 aF a9 T ge9nE
faar &, s&% & w9 WOET TS
FETE | )

q9 ¥ TEA 4 wEA &7 oA 99
s & A frar |mEar g, ey
AT A ATE 3 AT WFE AT
g\ FoAT F d7FT 3 4A9 g7 £
i {6 & Fdfic & Ha 97 98
iy anfex fear wm & fF #resiie
w1 wsT wAfaase ¥ wfvg ag faa
arg | gaa gfar F o uw mifa w1
ATATETO AAT AT IEH wEifA AN
F fywrardt 7T & 43 g4 An
T WU FAT T A AT E | TH AT A
WISl TH Had W gaTe agd & aaedl
7 fedw fafedt & a9 F1 agm 77
g wifee &1 § | feda fafasdt &
%l & fawg & AT wiwg @ WA &
I § | W E, 9AF g § R
a3 @wwar g 5 2w uw afgwan
39 § | § 98 71 wwar [F gt
AT T FAT AT EEIE AT
I WAl & q9q7T § ST &A1 |

[ 8 MARCH 1956 ]
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AT gAY TAET 97 FET vt 8 1 A
2T &1 a1 qq9a feegEa AT 39
ToAfa § ag g fom¥ grr de=ste
F fagrat & ardy gfaar wify w1 w97
FY 7% 91 w1 & ) fegm § =W
¥ AGTH] A WET ST FIA T AT
g¥ FATATY AT FET, AT IHET HOAK
77 741 & T w0 F §3 &7 07 G
fFg s foee ardr gfaar & smnfa
e Wi AT i w6 aifa W g
Fare &1 Tt gary fagedt -
difa ov aga g9 a7 & 1 gt 3
F WA qAE WAT A I IrSra
#1 fo =9 & @917 § ST § Wi
o sF7% g=Ee & fagrat &1 g9
T WA &, U ;A AT FT AA
qZHT FATL A F A4 § | 79T T
et & Feae, fewgme w17 59 et
AT F wE K oF9] 1 § 7€ W
A &1 99 wAaa fwar § & anfa
7 aifwe & qF weAnr k73 g,
zo fag gd o 4% & fasg fzd )
& Wi @A R 99 aeAwT 1 4w
d 9% T EW W FT qwAlld
§ wwifasr | T @wa & )

FAFEAT ®I A4 § WIF wWEw
F S GFF AT Tq § IAF qAniaq
i forr sreat &7 g7 997 &7 8 8 7
g4 it 71 § | 99 a5 fF gwra @
& THANE JIAATHI F Hed
F7 F g4 W< afarmer agi & sran
& T W W I AWT F qw AT &
fermor &1 #% @%a £ ) a9 7E T T9H
f Fae 47, A7 F9F F T a9 WA
FZt guT # &€ wogdt = st o
Tl o8 W% 9T § g wgAn AE
fa zw wet e Aifa & s faaar
a1 &9 ¥¢ @ g, 9% faq faan
W I ¥ A9 | @ g, S9F1 4%
A7 921 #1 T8 g1 ar fazar s
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[gﬂ' m o a-gr] [Mr. Derury CHAmRMAN in the Chair.]
¥ @l F agert a7 F g qure q T q1% § A9 & IGC W4T |
e & WS AT AATT FAT AT | faer w7 oft 7 G d=aedta grosn

T A mfe w5 I9E § AW A
afi ey T & annfeer &1 syve AT §
AT Faw fgmea & s wwmar § )
A WS ¥ HgST AregreEdwE
fam® wieas @€ 73 w7 @Sy
g fFar § 69 A9 ¥ ave uE
oIEE T § | W gfeaTr @8 maea
sl g wag e FaEaq faew
7 wigar &1 we @9 | geare faga
WATEG A HAIT AT wemErta w1 fem
¥ wfgen &1 9= azew # fagw awr
faar & =i st Forg 7 & g A
HF T § 99 IHEA GATT g &,
HY7 geEfter & "t F7 g4 T qW
& & gwmar § froag dfy samar
FTHAE &1 9FAT §, W AT T
fa g0 fedw & @<l 7 37 #fuF ag7-
aft &%, gi fagw wqem ¥ @« &
@ Fwwr wifgr 1 faEw WAy
g HTT & WA AT AT A
¥ 0% FTAN T A A & ShEa
&t g8 wFe gaifad &< (& (e
TONT K ST §F &1 @ & I A
TAE A Bl | FOH A 43 FTF AT
9T WY TE & WL FHIT FHIT &
wer &1 famsw § fag wawa am
% & 3% fag adr Afa saar Fm-
qrq g1 AwAT § | FIRHIT ZETT 2,
ag femeam & @ma @ TR w0
T #7 et 7 GEAr fFar § ) g9
¥ WA FAHA 7 T a1 T hAer war
é,qoqwoﬁl’oﬁ'ﬂlﬁﬂwmﬁ
7 T A &1 wEer @ g, W §
@ Twaa v 9% AR FOE 7
&3 FT A THIC X7 410 F, 57 a6
g1 Aifa &1 = Wi SwEr awda
e, fedt avg & v wifw & fag
rF g wwar € |

T A FTE TH A9Z AT 4T § WK
F=iq oar aaar § @ s owr
AT =40 § A T ATIAT LI FIAT
g 1 fogeft quadin AT #1 9
o Awe F1 gAre faa @A off 9
& fuga a9l & @ 91 51T 7@ &
fadra qeaita A9AT FT A9 § 4%
At I T & @ o1 wWr & | wEr
aF f& swr efefae @edafar &
#ifer w1 g & IHF AL F ogAAT
# oreT Fgal TE fF gd Fere ga
FTHETEN T AT q% FAT Afgq
foaar fe g awre s g 7 e
qor g1 1 afy gwd wfas swsf qar
1 gar< fwar a1 fosm awe 7 foga
aql § FEgul & 9 4% 4 IAT qFT
¥ F wasy qgw HIT AT F1 IHHT
T AT G2 | qg 479 A%
& f gart wow WA S 7 /1 gandy
AT q 97 wqwa far & fF oaw
F ¥ g A #1 AT 0T AW
& fag adf & ®1T 7 "W #7 Hw
wAEe aam & faa & afew ow
drarfaez G2 &1 SpEEqT W oAW &
fod & | 3 F FOL A0, qET AT
advdl &1 Fer, I wiv TEr W
# forr & 1 gvg o AwEafawar § swwr
T g7 WAT FTAT AR | I a9
Zor @ ot feafr @ swar g9 waa
F¢ | aweafas feafr 2z § fe e
gttt § T F A ard A ¥
# wfrw & wfos swfaa ama =@
1 gged fFar & 4 wod wfr s
FIfawId TEH FBT FT W S
w1 s R & 9 saer
TEAFIT FH F A0 E W AAar
F A AT T TF § IAA AT AT Hw
aw wf § fe & @ few wwie i ger
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T 9 | AT A ET AT T OG-
w07 fgar & 721 I oWoE 3w am
Y ofr 7T Fwar § fFoww W g
1 1 o wdaETr §% 1 1@ A
& T famr 5 ofr ey &1 a7 oo
F07 F7AT F F b s Ay
T § | T IAHr wregaT &, 0T 0
#gY wrrar f& I@ar ag S v & a7
feft wwe #¥ 7w ¥ fawg gnivr
F 7 ama w1 fadw w= & o whw
o et & fog & @y s
arzar g i 3w g7 WA w7
g fF a9 for wre #fr svaear ow
"o T T § I g A ¥
aft aga & wafed @ 3o &

7 F qEY AT S K AT F T

£ 4z 72 & & wd 9 F anEi o7

o faar § #e oo & @ &

TAT L FHT & ST I8 T8 WRTHAT
F AW TR HAR WT Ve F IAE
faon & s @z At g1 oF
FHET L 3, AW I FALT F wO0A
q AT W A F fad a9 @ fa
yeTATT A A A qw @ § ma
famg w=ft & oo &9\ 2 F Aq
arq § a7t fqdET s e g
o s o aga a9 e § Ay w5
FT AT ZAL IF KT [OF ATH AW
A RE & A wE A
¥ AR X A0 § 1 qw A A A
& fr 7z v aope 1 399 T F AW
IAET AL FE | AG HAT FogAL
AW A HORIT AT I AT UF A
qii J1fa 7 arm A sty 7 am &,
gt w3 F vt s e
T F1 7g =fex w7 2 fF ag are
w9 & w3 | faww F g
1 AT g F2 F GEAT F HTLT
a7 wWAT faawa urd ff gaF wEer
H OME WHF  SEAeq AT 2 HIK

[8 MARCH 1956 ]
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¥ A frar & 1 F wmaar § R A
TITEr IW AT & O AE T AgAA
F7ar & W17 B AT & A A I
arm w7 w15 gmfy a8 @1 awde d
fs wy Eaged TERATd FwAE AT
fravd & fa7 ga fagrai w1 &He
F7T g4, T2 UF ATE F FTT A AT
qu 7f 2, 3 Awat § a9 FA
#1 sraeqr #1 9T AT ) 9, F
ar @z wwwar § f5 wfrwm wmd
o ar| q A4 F & F ) 0w e
F O wrAr g war Ar o 7w e
A g 1 afz sae fEar s ar
§ gwaar § fr oA w0 wF W
HTTHT FIT ZAL TFT F TUF F A
A W AR § ) wE A A A
= ¥ grwT W gae AN 9E9
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SHri H. C. MATHUR (Rajasthan): Mr.
Deputy Chairman, the policy programme and
taxation structure of this Budget has got to be
viewed in the context of the Second Five Year
Plan which we are going to launch upon. And
viewing in that context, I have no hesitation in
saying that the taxation proposals and the
policy and programme outlined in the Budget
commend themselves very much to reason. ' I
believe that a very balanced view has been
taken of the entire situation. I have also no
complaint that the Finance Minister has
resorted to indirect taxation. In the present
developmental stage In which we find
ourselves, that is almost inevitable. It is also
true that he has taken all necessary steps to tap
the resources from direct taxation as far as that
was possible.

Now, in that context of the Five Year Plan,
I wish to stress that we very much need an
even development in the country. One who
has travelled all over, visiting all the projects,
is left with the impression that there are quite
a number of bright spots, where good work is
being done. But there are dull spots and there
are dark spots also. If the country has got to
develop as a whole, it is necessary that we pay
our first attention to those dull and dark spots.

Just by way of illustration, I would like to
state that when we were launching upon the
First Five Year Plan, I invited the attention of
the hon. Finance Minister in this House, as
well as that of the Minister for
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Planning, to the fact that, whether you' have a
plan or not, whether you have any special
programme for development or not, if y.ou
were to go by the ordinary standards of a good
Government, we would have done something
in Jodhpur which has not been touched in spite
of these Ave years. By way of illustration, the
power plant of that place had outlived its
utility and we had already —even in 1945—
decided that a new power plant should be put
up. But what happens even after these 11
years? We find that there is a complete hreak-
down of that old power plant. Nothing new has
come so far. Leave aside the question of new
industries being set up there; leave aside the
question of anything worthwhile being done
there. There is a complete sense of frustration.
I admit that it is only a solitary instance of a
particular place. But we want that clue
attention is paid to the necessary requirements
at least. We are in a developmental stage. But
here ar» certain places which are being
ignored. If I were to give illustrations. I can
multiply them by any number. But I would
certainly like to lay stress that in implementing
the Plan, we must pay proper attention to the
even development of the country.

Again, talking in reference to and in the
context of the implementation of the Plan, I
wish to invite the attention of this House to
the fact that the first and foremost necessity
for the successful implementation of the Plan
is the law and order situation in this country.
You know that we all felt so much concerned
when there was an outburst of violence in
Bombay when a decision on the S.R.C.
Report was taken. We are quite awara of and
alive to this situation and the situation which
is likely to develop in Punjab. I think that the
Government is going with all care and caution
in this matter. But I am afraid that very few of
us here and the Government know that a very
serious situation is developing in Rajasthan.
Sir, I would not talk on a State subject. But I
am talking of this
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[Shri H. C. Mathur.] particular matter .
because it has a great national significance.
The situation as it is developing there is such
as will shake the entire country. Possibly, we
do not know that more than 3,000 persons are
already behind prison bars. I am not going
into the merits of the agitation that is going on
in that unfortunate State. But I wish definitely
to draw the attention of the House to the fact
that thousands of people from the rural areas
are every day pouring ino the capital town and
the Divisional Headquarters, defying law and
order and, in spite of the fact that Government
is wanting to avoid arrests as best as they ;an,
today, there are more than three ¢Jiousand
people behind prison bars. But what I consider
to be much more dangerous is the fact that
these people who come from far-flunged
areas, from remote places and from remote
villages, are adopting an attitude and spirit of
defiance against the Government and
disrespect to law and order. This is broadly
the situation which must be taken care of at
the present moment.

MR. DEPUTY CHAIRMAN: What is its
connection with the Budget?

SHrr H. C. MATHUR: We were
completely shaken when we heard of
the outbursts here and there. When
in a place like, Rajasthan, the law and
order situation is deteriorating, Wwhen
the feeling of frustration there is
going up and there is such disrespect
for law and order, do you mnot think
that this will have a great repercus
sion and  reaction throughout the,
country? Sir, I never saw so much
disrespect for law and order there.
Today  respect for law and
order is at its lowest ebb there.

I want to draw the attention of the
Government to this fact because most of this
is due to socio-economic frustration of a vast
number of people. If the Government makes
an enquiry into this fact, it will find that some
sort of rehabilitation is necessary in that part
of the country. I
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think that, if the Government makes a proper
enquiry into this matter and earmark, say, Rs.
4 or 5 crores, and chalk out certain plans and
programmes, it will be very useful. I draw the
attention of the Government to this
particularly because of the repercussions it is
likely to have.

Then, I wish to make a reference to the
unemployment situation. It is true that the
Finance Minister is a"/are of this, and he
himself has made a reference to this in his
Budget speech. This matter has also received
proper  attention from the Planning
Commission, and one of the major objects of
the Second Five Year Plan is to provide more
employment opportunities. It is a very poor
compliment to the Government that, in spite of
the fact that we are now launching upon the
Second Five Year Plan, we have got only such
fragmentary  information regarding the
unemployment situation. On the floor of the
House, we, have asked a number of questions
and tried to draw the attention of the Govern-
ment to this.

We have made requests to the Government
that a proper study of the question should be
made and a proper survey carried out, but
unfortunately what we find is that all our
schemes and plans are based on certain
assumptions and presumptions based on
certain fragmentary studies in this or that part
of the country. The hon., the Finance Minister
himself has made a reference to this
unsatisfactory state of affairs while giving the
figures of unemployment in his speech. This
difficulty was faced also when we were
discussing the First Plan. Will it be too much
if we ask the Government even at this stage to
set up a proper machinery and to place the
correct picture before the House, so that in the
course of the implementation of the Plan, we
will be able to adjust our plan to meet that
situation? Our Plan is flexible and we can even
during the progress of the Plan do something
ti> adjust it to meet this situation.
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Certainly things which have come to
light have made it abundantly clear that we
are imparting a sort  of purposeless
education to our young men. They are
found to be absolutely useless at the end of
their education, and then we try to plan and
provide some sort of employment for them.
When you give purposeless education, then it
becomes necessarily the duty of the
Government to find some employment
for whatever the type of people produced by
our universities. So, I feel that if we are
going to have a real and proper plan, then we
must change our educational policy and
produce people who are useful in the
implementation of the plan and also in the
development of the economy of the
country. You are not unaware of the great
resentment which has been  expressed
here against the working of the Ministry
of Education. So many have gone to the
extent of saying that the Central Ministry
of Education should be abolished.  This is
only from resentment against the most
unsatisfactory working of this Ministry,
and even today in the Question
Hour, instances  were brought to the
surface how  this Ministry was working.
A Committee was appointed. For two years,
not a single meeting. Another committee
appointed, butno report for three years. I
am not one of those who want to abolish this

Ministry. I only want that this  Ministry
should be strengthened, should be
made to function properly, because it is one

of the most important Ministries which will
bring about unity of purpose in the country,
which will co-ordinate education in the
entire country, which will stop the
universities from going into various
different directions. The Education
Ministry is most essential, but it must be
made to work. It must be made to impart
purposeful education to our youth.  There
is very strong feeling and very strong resent-
ment on that account.

Sir, for want of time, I will wind up.

THE MINISTER rFor DEFENCE (Dr. K. N.
KATiu): Mr. Deputy Chairman,
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I am very glad to note that the Defence
Ministry has received a good deal of
attention from hon. Members in their speeches.
It will not be possible for me to deal with very
single point that has been raised, but one
thing I can assure hon. Members is that
every single matter is always under
consideration. The basic idea, our goal, our
aim, isto make the Armed Forces well-
equipped, well-armed, self-sufficient and
of high morale and to look after the comforts
and conveniences in every way,
because on them depends the security and the
safety of India. Independence is now eight
years old and the House knows—and will be
glad to learn— that the Defence Forces have
been almost completely Indianised; but for a
few officers in the Navy and also the contract
officers  in the Army, the whole of it is
completely Indianised. That has led to some
sharp  promotions. I would not go into that
matter in detail. My hon. friend, Dr. Kunzru,
who is  well-known .all over the
country for the deep interest that he has taken
in military matters, referred to the question
of tenures of officers. That is a matter
receiving attention and I do  hope that some
sound rules will be laid down. One
difficulty is that the number of senior posts is

much too  small, and the result is that a
large number of officers, otherwise
competent, . only reach up to the stage of

Major and then have to retire, because there are
no senior posts going for them. That is a matter
which has been engaging my attention, because
it means a lot of hardship to them. On the one
hand, we are very insistent that the quality of
leadership in the actual battlefield should be of
the highest character. It is the Captain,
the Major, the Lt.-Colonel or the Colonel,
who fights, and we cannot take any risk there,
but the number of higher  posts is much
too small.

My hon. friend, Dr. Kunzru, referred to
another matter of a. rather administrative
nature. He was probably influenced by the
practice in the UK. He referred to the
establishment
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LJur. Js.. IN. i*atju.j of Army Councils. ¢
The House knows that in the U.K. the set-up is
entirely different. There are three Ministers—
one for War, another for the Navy and yet
another for the Air Force. They have now got
a Ministry of Defence. It will not be necessary
for me to go into what the set up of the
Ministry of Defence is here. Though we may
not have the Army Council, the internal
arrangements are, | submit, even more
efficient than the Army Council. For big
questions of policy we have the Defence
Committee of the Cabinet. There, high policy
questions go up for decision, apart from the
Cabinet itself, but for regular administrative
purposes, we have got the Defence Minister's
Committee. Now, there is a Committee which
is attended by the inter-staff viz., all the three
branches of the Armed Forces and their Chiefs
of Staffs are members of that Committee and
whenever any question arises which is of
importance to all the three .branches
collectively, then those questions are thrashed
out and discussed in that Committee. Apart
from that, we have got separate Committees
under the Chairmanship of the Defence
Minister confined to the Air Force, to the
Navy and to the Army. These Committees
meet from time to time. All questions which
are of any importance are discussed there and
decisions are taken. Apart from that, the
Minister is in constant touch with the Armed
Forces Headquarters and 1 am very happy to
meet the Chiefs of Staff very often. Therefore,
1 should like to assure Dr. Kunzru and the
hon. Members here that our administrative
arrangements are as perfect as they can be
made and there is neither any red-tape nor any
delays. Of course errors of judgment may
be—that is a different matter and opinions
may differ—but the administrative set up is
quite efficient.

Then there was one other matter which was
referred to and which has been engaging my
attention almost throughout the last fifteen
months and that is, the education of the
children
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of our armed personnel. It is a very
common complaint and a very just
complaint that the Army or the Arm

ed Forces are drawn from all part of
India and they are subject to transfer
at very short notice. 1 go from unit
to unit, from cantonment to canton
ment, and as I have often said, it is

to me a liberal education. I see the
miniature of the whole of India in a
particular cantonment, in an officers'
mess. What we talk about generally—
about the absence of provincialism
and the true Indian spirit prevailing
—vyou find in the Armed Forces. You
find officers drawn from the South,
from Orissa, Bengal, Maharashtra,
from Jammu and Kashmir, from here,

there and everywhere and this is a
vital problem, Vviz., about the educa
tion of their children. We have been
considering over it. Many proposals
have been considered viz., establish
ment of schools. As the House pro
bably knows, there are four schools
which have been established for the

benefit of the Armed Forces. They
are called King George's Military
Schools. One is at Ajmer. 1 went
there only two days back and the

other is at Belgaum and another is at
Bangalore. They provide for about
800 to 1000 children. What I saw at
Ajmer made me extremely happy—
first-class  boys well-developed,
upstanding, and of high quality and I was very
happy to learn that many of them contributed
to our officer personnel. Now, these are drawn
from the other ranks as we call it, namely,
JCOs. and NCOs. and our Jawans. They are
selected by a rather complicated process and
the parents have only to contribute 10 per
cent, of their own salaries which may be
sometimes Rs. 6 or Rs. 10 but the schools are
conducted on Public School lines. The
teaching is first class—everything is first
class. So to this extent we have gone', but this
is, I realize, not a complete remedy at all. The
question is, that we should have schools
where people may be able to send their
children—the officers and men both, though
th.ey may be transferred from place to place.
The question of language again comes in
there. The
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mothers, the parents of the children, are most
anxious that they should have education
imparted to them in their own mother-tongue.
If you have Tamils, if you have
Mabharashtrians, the parents like the education
to be given in Marathi. That is one of the
problems, but I am happy to say that opinion
is now crystallising that the education should
be imparted in the national language viz.,
Hindi and of course in the senior grades, it
will be in English also. There are financial
implications also and that is always under
discussion; but I do hope that within the next
twelve months, some decision will be taken
which may be satisfactory and which may
remove these. In this connection, I may also
refer to another great requirement. Hon.
Members know it, that is, of married
accommodation. Officers are entitled to
accommodation but there are no houses going.
The accommodation for married Officers is
also very scanty. The difficulty has been uptil
now that we have not yet been able to «ettle as
to where our cantonments will be located. At
the time of partition, hon. Members know that,
while we had three times of the army, three
times of the cantonments went to the other
side and the result was that we were left very
much in the lurch. I have been to
cantonments—some of them—where
practically half of the trotips or three-fourths
of them were living under tents but that has
now been decided. What we call, the key
location plan has been definitely settled and
my hon. colleague, the Finance Minister, has
been exceedingly helpful and we do hope that
within the next three or four years—I am not
talking of the Five Year Plan, it has nothing to
do with the Five Year Plan—we wil! be 'ble to
provide and build accommodation both for
officers and men in all our cantonments to a
very substantial scale and thus promote their
comfort and convenience. The social structure
has been changing and the result is that I was
told, that two years ago while men lived in
their barracks, they left their wives in their
villages but now every body wants to bring
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his wife with him, to have his own
children there, and they say that there
is nobody in the villages to look alter
them. That is something which we
are doing in a positive manner and I
do hope that within three or four
years, a very large sum would have
been spent upon the provision of this
married accommodation. That also
applies to what we call ‘covered
accommodation'. That is also very
scanty and very meagre—accommoda
tion to cover our goods, our vehicles

and our other equipment. Some hon.
Members referred to the building of
defence  industries. That matter has
been raised occasionally during the
question hour. I would only repeat
here that our ordnance factories are
mainly equipped with the sole object

of providing war equipments —I
mean military equipment—but
while they expanded largely during
the war time, stocks have

accumulated and there was the machinery
lying idle and more important than that, there
was a large surplus of labour. What to do with
it? It is not a question of getting them to do
something.. The question is, tax-payer's
money should not be wasted on idle labour.
We have been using all this machinery to the
best of our ability for the production of civil
goods. I think three years ago the value of
civil goods produced was about Rs. 54 lakhs
and now it exceeds Rs. 2 crores. But let us
remember that most of this machinery is
adjusted for the production of military
equipment and they cannot be merely
adjusted or changed over to the production of
goods on the civil side. And further more, I
am very very anxious that the main purpose
should be served, and there should be no
scantiness, no want at any time, of the
military equipment that we require. A good
deal of attention has been paid to this topic.
Hon. Members read the newspapers, and I
quite realise the anxiety they feel. I can only
assure the House, without going into details,
that our first and foremost aim is to become
as self-sufficient as possible, to be self-
sufficient to the largest extent that we
possibly can, in the production of wai
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I Dr. K. N. Katju.] materials of every kind.
Hon. Members who go to Bangalore or near
about, know that we have got tha Hindnsthan
Aircraft Factory there and good progress is
being made in the production of aircraft there.
Then, there is another factory which is being
built, called the Bharat Electronics, and it will
soon go into production and I do hope it will
supply a great need. These are always in our
mind, the production of ships, the manufac-
ture of equipment. But we cannot go very far.
There is something to be imported and we are
trying to get the best. We do not want to leave
our troops in the lurch. An hon. Member said,
from the reports he had seen, there was a short
fall that we have not spent all the money. It is
not as if we have this money unspent because
we want to purchase all the goods from
outside, from other countries. That is not so.
Most of it, about 70 per cent, of it is due to the
want of materials in this country. We thought
we would be able to place more orders in our
own ordnance factories. But the stocks were
found sufficient and we had no necessity to do
so, and the money remained unspent.
Similarly, raw materials could not be found
and sometimes orders could not be placed.
Therefore, it is not a question of our not
getting the goods from outside the country. A
good deal of the money remained unspent
which was meant to be spent in India itself.

Dr. Kunzru referred to the betterment of the
intelligence services. That is a topic which is
not capable of discussion on the floor of the
House because it is essentially a secret matter.
But I may assure the House here that our
intelligence services operate as well as they
possibly can. Here, there is the military
intelligence and they have got their own
departments. Then, they have got it on the
civil side. They have got their Intelligence
departments under the Central Government
and also the State Governments, and we try to
do our best and as much as possible. I shall
bear in
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mind every suggestion that has been made.

Dr. Kunzru himself rightly said that
it was not a matter for the appoint
ment of a committee of officials and
non-officials and he  suggested a
committee of  officials only. If
necessary, | shall look fur-
ther into the matter. So far as I have been able
to gather, both in the Home Ministry and now
in this Ministry, the arrangements are quite
good. But it all comes to a question of the per-
sonnel. If the men chosen are keen and
enthusiastic in their work, well, they collect
intelligence. If they are not keen, if they are
stupid or negligent, they fail. I may say that
personally I have no difficulty about this
intelligence service and I have no reason to be
dissatisfied with this intelligence business.

Another hon. friend said something about
the Navy. This " House will remember that out
of our three Armed Forces, the Army is the
oldest. Next in order comes the Air Force and
after that comes the Navy. The Navy is the
youngest child and it is being slowly built up.
Our own aim is to have a Navy which serves
our purposes. It is no good having a show
Navy. We have got an enormous length of sea
coast, and we have our own duties to guard
that sea coast. We are slowly building up the
Navy. It is a matter for satisfaction that within
a short time, say within a year or two, the
Navy will become completely Indianised. I
can only assure the House this much. Of
course, they will-be pleased to watch, but they
can depend upon it that we are doing
everything we can, to acquire enough for our
needs, and what is more important, to build up
as much as we can. [ would suggest that hon.
Members who go that way would do us the
favour of going to Vishakapatnam and see the
school there. The people there will be very
glad and they will also feel happy to have gone
there. Or they can go to Cochin, where we
have a big centre. There is a big scheme for
the construction of naval
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aocKyards m Bombay. That is all going on,
and construction work is proceeding. There is
the acquisition of vessels and that is
proceeding. But all this takes a little time.
They can not be done in a hurry and they must
not be done in a hurry.

Sir, T have practically finished what 1
wanted to say. My hon. friend Dr. Kunzru also
referred to the revision of pay-scales of
civilian teaching staff in the Khadakvasla
National Defence Academy. I shall look into
the matter, "but the general difficulty is—not
in this particular case, but all over—that if you
touch at one place the repercussions are
sometimes alarming, "because the number of
government employees is not limited to the
military as such, but they are all therein the
civil side too, where we have got millions.
Therefore, one has to be very careful about
these matters.

Finally 1 should gay that—or rather
repeat—that we are doing our utmost to see to
it that our Armed Forces in all the three
branches are properly *equipped. If we are not
able to make m the present moment all kinds
of .aeroplanes, we want to acquire them and
the best that we can acquire in the market.
Similarly, with our mili-<tafy equipment.

That is all I have to say. Thank you.

SHRI J. S. BISHT (Uttar Pradesh): Do
Government propose to maintain these
officers' messes and provide funds for them? I
raised this point yesterday.

Dr. K. N. KATJU: I am very sorry 1
missed that point. It will take some time. But
as I have said, a mess is a good thing and I do
not tnink the picture is so dark as has beeh
painted by my hon. friend.

The officers are provideH with beautiful
buildings and they contribute largely to funds,
three rupees for the "khidmatgar, four rupees
for the band fund, two rupees for children's
education fund, two rupees for a maternity
ewelfare centre, and so on.
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SHR1J. S. BISHT: And for dimrt*»
nights.

DRr. K. N. KATJU: I personally have not
had any complaint from anybody that he is
being over-charged. The standards of the
messes are maintained well and I think, a
single officer does really well because the
charges that are levied in the mess for his
daily meal are not very heavy.

Dr. R. P. DUBE: What about the land
policy? You have not said anything about it.

Dr. K. N. KATJU: I have said that
everything else is under consideration. My
hon. friend 1is deeply interested in
cantonments. This subject will take two hours
but I can only assure you that I want buildings
to be made. If my hon. friend will induce
some capitalists or moneyed people to build
houses for the accommodation of the Army,
then I shall be very grateful to him. I am
rather reluctant to give away land for nothing
in exchange. Let him build houses and I am
prepared to take them on long leases for the
benefit of the Army personnel.

Dr. R. P. DUBE: I will request the hon.
Minister to read the scheme. He will find that
houses will be provided.

DRr. K. N. KATJU: I shall ask for all his
co-operation.

PANDIT S. S. N. TANKHA (Uttar Pradesh):
Mr. Deputy Chairman, while supporting the
Budget before the House, I will at the outset
say a few words upon the subject which Djr.
Katju the Defence Minister, touched upon just
now. When we were governed by a foreign
country, it was all right for us to demand that
the Budget on defence should be brought
down, but now, since we have assumed
responsibilities for the defence of the country
ourselves, it is our duty to see that the
defences of the country are well provided for,
especially at a time when our relations with
some of the foreign powers, as also with one
of our close neighbours, are not too very
happy. I find from the newspapers that lately
some of the foreign powers have taken it
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to arm our neighbour, not only so far as its
Army is concerned, but also its Navy. The
latest news about the increase in the
strength,of the Navy of our close neighbour is
very alarming. We find from the
newspapers—if the reports are correct—that
they are shortly to have one cruiser and four
destroyers besides other smaller ships. If this
news is correct, then the Navy of our
neighbour will be, if not more power—fu], at
least as powerful as ours and, as we know,
their line of defence is very small, while ours
is too large. Therefore, it is our duty to
concentrate upon the defence of our shores
with greater alertness than is being done at
present.

Now Sir, as regards the Budget, I find that
all the speakers have praised the hon. Finance
Minister for the Budget he has been pleased to
place before us. They have complimented him
because he has not put any fresh burden on the
people. That may have been very good of him
indeed, and perhaps some people appreciate
the idea, but so far as I am concerned, I feel
that the country was, at this time, prepared to
shoulder the burden of taxation to a much
greater extent than has been inflicted upon it
and I think that we have missed a very
psychological moment for putting a greater
burden on the people by way of imposing
greater taxation. It is true that taxation is not
relished by anybody at any time, but it so
happens that at this particular time, the
country felt sure that a great measure of
taxation was coming forward and it would
have to shoulder it and for this all classes of
people were I believe, prepared for it. To that
extent, I am very much disappointed with the
Budget as sufficiently greater taxation has not
been resorted to in it. The hon. Finance
Minister has given us a picture of the deficit
which we are to face in the next year and I
think that a good part could have been
covered if the hon. Finance Minister had
taken courage in his
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hands and had imposed greater taxation on
the country.

As regards the measure of taxation which
have been proposed in fhe Budget, I do not
like the idea of the duty on coarse cloth being
imposed at the rate at which it has been done.
My own view is that this duty should not be
imposed on coarse cloth but only fine and
superfine cloth should be taxed to a greater
extent. Another advantage of this would be
that we shall benefit to the extent of about
three or three and a half crores of rupees, if the
tax on superfine and fine cloth is levied at two
and a half annas and three annas respectively,
while the loss by the non-imposition of tax on
coarse cloth would be only a crore and a half
of rupees. My chief reason for asking for this
is that this duty on coarse cloth will affect the
poor classes. It is possible that it may be said
that this duty will benefit us in another way,
namely that it will encourge the use of khadi
instead of course mill made cloth. All the
same, Sir, I do think that it is very necessary
that the burden on the poor should be
lightened as much as possible and not
increased, while a heavier burden should be
imposed on the richer classes. Sure, it will not
hit them so much as it would hit the poor.
From that point of view | also object to the
imposition of duty on non-essential oils which
are used for consumption by the poor. I think
any other suitable taxation would" have been
better than this. Even though I find that the
hon. Finance Minister has said that this duty
will be imposed only on oil produced by
factories that are operated by power, but all the
same it is bound to affect the poor people. The
fact that first 125 tons produced shall be
exempted, of course, is a good feature, and I
welcome it.

I further do not appreciate the imposition of
duty on high speed die-sel oil, because it also
will hit the poor in the sense *hat the rates for
the'.r travel by bus will be raised to a
considerable extent. The railway-fares, as we
know, are high even now
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the living of the poor would be affected
considerably.

4 PM.

MR. DEPUTY CHAIRMAN: It is iime.

PanDIT S. S. N. TANKHA: Just n few
minutes more. Then there is th* question of
tax on incomes. I think Sir, that because of the
pattern of society which we are formulating
for ourselves, and because of our desire to
remove the disparities between tne -various
peoples and classes of men, it was essential to
impose a higher rate -of tax on incomes above,
say, about Rs. 2,000 per month. Such a tax
would have been a very good measure and
perhaps would have brought in a good amount
of revenue also.

The increase in postal rates has beeYi
objected to by Dr. Kunzru and he thinks that
the additional two annas charge imposed on
insured articles would affect the reading of
literature by the public, but I do not think that
that is likely to have that effect, because
firstly, instead of sending books by registered
post, they can be sent by parcel post which
will not be subject to this enhanced rate. But
even if it is sent by registered post, then too, a
rise of two annas hi the cost of a book will not
matter much and I think it is only right that
this has been imposed. (Time bell rings) I also
think that the rates for telegrams could have
been increased further than what has been
done by the Finance Minister. I am inclined to
think that even if a rate of Re. 1|-for ordinary
telegrams and Rs. 2|- for express telegrams is
fixed, it will not hit anybody. The poorer
classes do not resort to, or rather seldom
resort to the use of telegrams and as such this
duty will only affect the business community
and the moneyed people, and therefore could
be safely further enhanced. With these
remarks, Sir, I support the Budget before the
House.

THE MINISTER FOR FINANCE (SHRI C.
D. DESHMUKH) :' Mr. Deputy
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Chairman. I am greatly obliged to my
collegue for his intervention and that just
shows that vicarious defence is not of any
great advantage. [ wish there had been similar
opportunities for my other colleagues also to
defend their own parts of the Budget, in
which case of course the Government would
have needed about five hours. But I have to
telescope what I have to say in reply to the
observations that have been made, in about an
hour. I have no hopes therefore, of being able
to meet each and every point that has been
raised.

I should summarise the observations as
understanding and sympathetic, and 1 am
grateful to the House Jor them. In certain
quarters we find that the ideologies of the
Government and the opposite ideologies are
not reconcilable, and there is no way out of
that difficulty. Then, there are facts in regard
to which discrepancies have been alleged. I
have no doubt that some of them could be
reconciled immediately; others after a little
time in the course of the discussions that we
shall be having during the session. Then there
are many points of detail which I think will
have to await clarification on 'some later
occasion. There was some reference made, for
instance to the delay in the grants of the Cent-
ral Social Welfare Board. I have thought it
worth while to obtain a note from the Board
and I propose to have it circulated in order to
save the time of the House. That is more or
less factual. Then, there are matters like the
abolition of Ministries or the establishment of
new Ministries. These matters are, I think, too
high to be dealt with in the course of such a
general discussion. There are references to
what are provisions in the Plan, rather than in
the Budget; as for instance, shipping. The
hon. Member who referred to it, the Leader of
the Communist Party—I see he is not here—
rightly said that I could not be knowing very
much about shipping.

MR. DEPUTY CHAIRMAN: Dr.
Subbarayan has taken his place.
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SHrRI C. D. DESHMUKH: I hope, he
will transmit my remarks to him. I agree,
Sir, that his principal is likely to know
more about shipping because
ideologically speaking, he is more at sea
than myself. Nevertheless, this is not a
matter in which I really can join issue
with him because it is sure to come up in
a more comprehensive form when we
have the opportunity of discussing the
Plan. Then, there were some
references—and I come to facts now—to
exorbitant rise in the price of cloth which
has gone underground. I cannot give any
explanation for it except perhaps that the
underground cloth is meant to clothe
those who occasionally go underground.
There was also some reference to the
desirability of common address on the
Budget to both the Houses. That again is
a very high constitutional matter on
which I shall not tread.

Having disposed of these somewhat
dispersed issues, I shall start with the
main categories of observations made by
hon. Members. Firstly, they concern the
matter of policy of the Government
taking credit for achievement. At this
stage, I feel that the Government need not
put itself out to claim any credit or to
point to evidence from time to time of the
way in which it is implementing the
policy that it has adopted, namely, the
policy of evolving a socialistic or
socialist— it is the same thing—pattern
of society. I should say that now the facts
can be left to speak for themselves.
Whether the socialistic pattern or its
variant is used in the Budget speech or
not, I am quite certain that hon. Members
will draw their own conclusions. They
may, for instance, call the nationalisation
of insurance as an anti-socialistic
measure and derive such satisfaction as
they can from it. They can certainly point
to omissions, as for instance non-
nationalisation of banks, although I think
that question has been raised by a
Member on this side. Incidentally, I
would like to say in regard to that that
here the Reserve Bank has a degree of
control which is far more com-
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prehensive than anything that has-been
attempted under the Insurance Act The
Reserve Bank now is a. well-established,
well-proven institution of more than 20
years*' standing, and it exercises a general
control on banks which, I think, secures
the desired ends and that is why I made a
statement the other day that so far as that
aspect is concerned, we are content with
the-steps that we have taken, more fov the
purpose of expanding rural credit,
namely, nationalisation of the Imperial
Bank and the establishment of the State
Bank.

SHRI B. C. GHOSE (West Bengal): Is
the hon. Minister aware of the Prime
Minister's  observation  that  these
questions will be considered?

SHRI C. D. DESHMUKH: It is because
I am aware of those obserra-tions that I
am adding this clarification. I have full
authority to say tnax that observation was
made in a general context, in a general
way, and it was not meant to carry the
kind of meaning that over-anxious people
have attached to it.

Surt B. C. GHOSE: We are not
anxious. But probably the anxiety was on
the other side.

SHRI C. D. DESHMUKH: I did not say
that the hon. Member was anxious. I took
notice of the fact that Members on this
side of tne House are anxious. I also
referred to the fact that the point was
raised not by a Member of the
Opposition, but by a member of the
Congress Party. Nevertheless, I feel it
necessary to give this clarification.

Now, Sir, with regard to the general' set
up of the economy of the country and
facts economic, many hon. Members
from the opposite side are interested in
showing that things are not as good as
they seem or as we have” claimed. Now,
the verdict depends entirely on how ycu
look at things. If you are for ever looking
backwards of course, you may find that
one has. not made very much progress
and
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there are scores of things which are wrong. j Now, it is quite possible that tht I monsoon

Now, that is a mass of truisms. We know that
we are one of the poorest countries in the
world. We know that for centuries now the
destinies of our country were not in our
hands; that our independence is only about
seven years old, of which the first three or
four years we have spent in alarums and
excursions. Nevertheless, if hon. Members
feel that Government Have not really risen to
the occasion, well, they are welcome to come
to that conclusion. But I think it is much
better to be forward-looking in this matter and
to measure our progress by the current
standards and criteria that are available. I shall
have occasion to revert to this when I come to
some of the details, but I would like to make
this general statement.

There was this question, for instance, of
agricultural production. It has been pointed
out by one Member that the increase has not
really been as much as we claimed, because
he has discovered that in 1943-44, the index
for agricultural production was 107.4. Now,
that is quite correct. That was during a war
year which had a kind of abnormal economy.
We might hav» started with this; we might
have started with 1938-39 for comparison,
where the previous five years' average was
102'5. But we thought that we had better
begin from the post-independence era.
Nevertheless, in order to err on the safe side,
we did not take the index for 1946-47, which
was 96-5. If we had wanted only to have
empty credit, we might have said that the
index has been raised from 96-5 in 1946-47 to
nearly 114 in 1953-54 and 1954-55. But, Sir,
we have been modest. We started with 1949-
50, that is to say, ;Just before the Five Year
Plan began, as the base year. And it is on that
base year that we are claiming this progress
made in agricultural production. The figures
are 1950-51, 95 « 6—there is a diminution you
will notice; 1951-52, 97-5. That is where the
P*an began. And, therefore, shall we say from
97'5 it has now gone up to 113.9, that is, 114?

does make a difference. It would be foolish to
say that we have done everything and
Providence has done nothing for us. In
everything, whether in private life or whether in
public service, there is always an element of
luck. Sometimes luck favours us; sometimes it
is against us. But I invite the House to take the
situation generally as we see it—and there
might be disagreement in regard to small or
minor details. But I think the conclusion is
irresistible that there has been a substantial
improvement in the food situation, probably
greater than what the Plan allowed for.

Now, Sir, coming to the Plan itself. Hon.
Members have complained (i) that a proper
account of the implementation of the First
Five Year Plan has not been given and (ii)
that the Budget does not really give an indi-
cation of how the first phase of the Plan is
being implemented through the Budget. Now,
factually these criticisms are valid. The
trouble is that we are not always able to get
the relevant figures in time and sometimes
there is a gap between our presenting a matter
like the financial statement and the Planning
Commission presenting an account of the
actual implementation. I have no doubt that
before this session is out, the Planning
Commission will be able to bring out a report
which will give an account of the
implementation of the First Five Year Plan.

SHRI H. N. KUNZRU (Uttar Pradesh): Has
it done so for the year 1954-55?

SHRI C. D. DESHMUKH: I cannot answer
that. I do not know what the date of the last
report Is.

SHRIB. C. GHOSE: September, 1954.

SHRI H. N. KUNZRU: The last report dealt
with the period from 1st April, 1954 to 30th
September. 1954 and that, as I said, was a
tentative report. You cannot rely on it now.
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SHRI C. D. DESHMUKH: You can rely on
the report to the extent to which it does draw
on the experience of the reporting authorities.
Well, it may be necessary for me to modify
the statement. That is to say, in this Budget
you may get a four-year account. It may not
be a full five-year account, because, as | said,
it takes time. We have to collect the figures
from the States and our accounting machinery
is not yet of a kind which would enable us to
find out immediately what expenditure has
been incurred. A different system of
departmental accounting has to be instituted,
which we are trying to do, before we shall be
able to give an account of current progress
made in regard to the Plan.

The other difficulty also is there, namely, we
have not been able to point out which is the new
development expenditure even as portrayed I in
the Central Budget, and which is old
expenditure which will not be regarded as part
of the Plan. Now, that again is a matter which is
under our investigation and it may be that we
shall be able to devise a method by which it
would be possible to exhibit these figures
separately while the Budget is being discussed.

Now, I realise, Sir, that this is an
inconvenience to Members. Nevertheless, the
broad features of the phasing of the Plan must
stand out from what has been presented in the
Financial Statement. In the course of my
speech, I have pointed out that we are
providing for what is a little over Rs. 700
crores of capital expenditure in certain amount
of development expenditure, and that roughly
may be regarded as the first phase of the
implementation of the Plan, and that is the
aspect on which I think we all concentrate our
attention, because the Budget is a means by
which the Plan is now being actually carried
out. That is to say, it contains financial
provisions for the first year of the Plan, and I
shall come later to this question of how that
Budget is connected with the provisions for
capital expenditure that we have made or

[RAJYA SABHAJ

General Discussion 2158
connected with the deficit finance that I have
provided for.

There are other matters in regard to the
Plan which, in the meanwhile, 1 should like to
discuss, and that is this question of
unemployment.  Shri  Bhupesh  Gupta's
statement, Sir, that Government is merely an
onlooker in relation to unemployment is so
obviously unfair that I do not consider it
necessary to transmit a message to him
through my hon. friend in that matter. And
what makes it worse, Sir, is the fact that he
has not made any concrete suggestions in this
connection. As regards the measure of
unemployment, I think that Shri Mathur is
quite right in stating that we must not go on
relying on stray surveys carried out in cities
and various areas and from various institu-
tions—Lucknow University, the West Bengal
Government, somewhere else, and so on and
so forth, and that one must have a bird's eye-
view of this problem.

Now, that is what we have asked the
National Sample Survey Organization to do.
They have carried out two rounds with
specific reference to this problem of
unemployment. The results are in hand and
have yet to be tabulated. I should imagine that
towards the middle of this year, we shall be in
possession of something which we could call
the first comprehensive picture  of
unemployment in this country. Till then, we
must, of course, depend on such dispersed,
scattered data as are available to us.

In regard to the actual targets provided in
the Second Plan—it is not quite right to say
that, if we find employment for only 8 million
persons, then there is bound to be an increase
in unemployment by 2 million. Because, Sir,
the Draft Outline makes it clear that the figure
of 8 million refers to new employment outside
agriculture. So in addition, there should be
opportunities for employing additional
persons in agriculture as a result of the
increase in irrigated areas, soil conservation
requirements and so on and so forth. For
example,
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the Report argues that of the additional
acreage irrigated, about 30 per cent, will
provide to the new entrants —to the labour
force—opportunities of work on a full-time
basis according to rural standards. So, on this
basis, about 1 * 6 million entrants to the lab-
our forces may be regarded as likely to secure
full-time employment in agriculture. But I
must utter here a note of warning. One has to
be cautious in applying these quantitative
criteria to a situation, as in the rural sector the
concept of the working forces is not very
precise and there, really what matters is the
level of incomes rather than the level of
employment.

Then, there was some question in
regard to the targets in the Plan, in regard to
the increase in the national income. A
reference was made to the Simon
Commission's Report and some figures were
quoted in order to prove that, under the
British, in ten years, the national income of
the country Tose more than 100 per
cent, was more than doubled. I think that it
is worth while, because of these encomiums

to our former rulers coming from ; a
strange  quarter, reading what exactly
this Report said, Sir, with your

permission, I will read out: "There
have been no official estimates of income
per head  since  1901-1902 when Lord
Curzon stated in his Budget speech that the
average income per inhabitant of British
India had been estimated at Rs. 30, that is
£2 ayear. Since the War, certain Indian
and European professors of economics
attached to the Indian universities have,
by different statistical methods, attempted to
measure the total income of the country in
particular years. One of them has estimated
the income per head of British India at Rs.
107 in 1920-21 and Rs. 116in  1921-22.
A second has arrived at a figure for the
whole of India at Rs. 74, while a third
confining himself to the province 'of
Madras has, for the year 1919-20, calculated
the average income per head at Rs. 102.
Such estimates are necessarily based on
inadequate data, for the unsatisfactory nature
of the statistical material available has been
the

subject of comment by almost every
committee or commission that has enquired
into the economic affairs of India."

Now, Sir, the hon. Member also said that
he has made some allowance for the rise in
prices. Well, I think that I better first quote
the figures he has given:

49in 1911 116 in
1921-22.

Then, he was good enough to say that you
allow a little margin for the variation in
prices. But, Sir, it will be recalled that a war
took place—the first World War—during this
decade and prices rose by more than 80 per
cent, that is, substantially during this period.
So, I think that it is not right to dismiss the
achievements of the First Plan by quoting
these isolated and essentially non-comparable
estimates.

Now, a systematic study of consumer
expenditure in India during 1931-32 and
1940-41 shows that the per capita consumer
expenditure in India declined from Rs. 71.8 in
1931-32 to Rs. 68-3 in 1940-41. These figures
are at constant prices. It is possible that the per
capita national income rose for some periods
under the British. But if Shri Bhupesh Gupta's
view is that the present trends in India are
neither quantitatively or qualitatively different
from those under the Britis'h, then, all I can
say is that he is attempting a new but non-
Marxian interpretation of Indian economy
under the British rule. Our approach to
development through planning cannot be on a
par with sporadic increases In national income
that may have taken place—if they did take
place— in the past. Now apparently, Shri
Bhupesh Gupta thinks that the growth of pro-
duction in capitalistic countries is achieved
through  the absolute and  relative
impoverishment of the working classes. Now,
that is a theory which is given—he will find
even in the highest Marxist quarters—and it is
one of those theories of Marx
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[Shri C. D. Deshmukh.] which have been
proved patently false by the facts of history.
So, it is surprising that he still repeats these
obsolete theories in the face of the substantial

improvement in the living conditions of

working classes in capitalist countries of the

West. In any case, | think that most
dispassionate observes' find—I am not
interested in defending capitalism—that

capitalism is not such a static system as he
thinks.

Then there was a point made that the bulk of
the increase in national income during the
First Plan is accounted for by agriculture and
since agricultural output is subject to large
variations, national income in the country is
liable to be depressed again. It is inevitable
that in a predominantly agricultural country a
large portion of the increase in national
income should be on account of agriculture.
The First Five Year Plan laid considerable
emphasis on agriculture to meet the shortage
of food-stuffs and essential raw materials, that
prevailed in the country, and we feel, that this
emphasis has been justified by the results
achieved. We are aware of the importance of
reducing the dependence of the Indian
economy on agriculture, if that is the point that
Mr. Bhupesh Gupta wants to make. Even fti
the First Five Year Plan period the industrial
output in the private sector has increased at a
faster rate than agricultural output, and the
Second Plan certainly puts considerably
greater emphasis on industrialisation. Now,
when one says that in an agricultural country,
in a primary producing country, the national
income is subject to variation, one means that
the problem cannot be solved within a few
years, and it is precisely for this reason that
irrigation, community development and other
measures to raise agricultural productivity
have to continue to receive high precedence.

Now, Shri Bhupesh Gupta may not be
satisfied with the increase in the irrigated area
in the country from 50 million acres to 67
million acres over
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the First plan period, but by any standards
according to me, an increase* of 33 per cent,
in the total irrigated, area in five years is a
substantial achievement. No one denies or is-
interested in denying that a great deal of
further effort over several Plan periods is
called for in order to put the agricultural
production on a reasonably secure footing. The
second Plan provides for a further increase of
21 million acres in the land under irrigation.
So, it is difficult to understand the view that
the increase in agricultural output which is re-
flected in the increase in national income is
something which somehow* detracts from the
achievements of the-First Five Year Plan.
Surely it cannot be argued that we should not
take credit for the real and substantial
achievements that have taken-place in
agricultural productivity, simply because these
improvements are not yet of an order which
would eliminate the risk of unfavourable-
monsoons or other adverse factors.

Before I come to the main issue of taxation,
I think, I had better come to budgeting itself,
because there has-been criticism of the way in
which Budget Estimates have been falsified.
Dr. Kunzru and some other Members have
commented on the character of our Budget
Estimates. They quoted figures for the past
several years to show that there have been
substantial variations from the Estimates and
complained that Government did not pay any
heed to the remarks which hon. Members have
been making all these years about defective
budgeting. 1 dealt with this subject at some
length in my reply to the Budget debate last
year, and I, therefore, say that my complaint is
that hon. Members did not pay any heed to
what I said.

SHrI H. N. KUNZRU: We have heard
every word from you.

Surr C. D. DESHMUKH: I would like to
nuggest to hon. Members that in any study of
this problem, attention should be given to the
revenue side and the expenditure side separa-
tely.  So far as the revenue side W
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concerned, the analysis should D« made
separately of the three major items of
revenue, customs, Central excise and
income-tax. Now, if the problem is
studied in this manner, hon. Members
will find that the variations that have
occurred have been very little, except for
the variations in the customs revenues.
These variations, particularly in export
duties which are ca'culated in customs,
have always been explained in details,
and the reasons for the variations in this
case have always been such as could not
have been anticipated at the time of the
framing of the Budget. In any case, let us
do some micro—analysis now. Taking
the three heads—customs, excise and
income-tax together. I find, that there was
a variation of only Rs. 5 crores for a total
of Rs. 423 crores during 1953-54. Hon.
Members can deduce the percentage
themselves. A variation of Rs. 10 crores
for a total of Rs. 443 crores, alas, was
there in 1954-55. This is within one or
two per cent.

Now, a word about the expenditure
side. Here, we have a peculiar difficulty.
T have alluded to it already. Under the
present system of accounts, the figures
of actuals become available quite some
time after the expenditure is incurred, so
that at the time of framing the Budget,
we could go upon only the actuals for
about seven months. Now, this is tfie
main reason which explains the
difference between the revised estimates
and the actuals of any year. With the
extension of the scheme of separation of
Audit from Accounts, to which I have
referred, the position should improve.
Apart from this difficulty, variations
have occurred on the Defence side in the
manner which was explained by my
hon. colleague. On the civil side, due to
the slower progress of expenditure on
schemes which are assisted by the
Centre through grants, as I have already
stated in my Budget speech, the shortfall
in the latter case, if at all, is not likely to
be as great in future as in the past. One
reason is that we have made cuts in the
demands made under a number of
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heads which have shown a persistent
tendency towards savings. It is however
to be remembered that it is very difficult
to assess the spending capacity of any
department at the beginning of the year,
and that, after all necessary action has

been taken, a certain amount  of
uncertainty will always remain
regarding  the actual incurring of such
expenditure, especially when the

expenditure proposed to be incurred in the
Plan is intended to amount up
progressively. Further, certain targets have
to be realised within a stated period,
and therefore, we have to ensure that
nothing is done which would hamper
the achievements of the targets, when
Plans are made to do so. In other words,
as Finance Minister, I am somewhat
inclined to sit back and give a chance to
the administrative Ministries to do their
best so that they should notcomplain
that they have been hampered by lack
of finance. We have tO' choose between
two evils, and I think, I have chosen the
lesser one. Nevertheless, hon. Members
must have seen that a sum of Rs. 17]
crores has been left as uncovered deficit in
the Revenue Budget next year. I stated in
my Budget speech the major items under
which increased provision has  been
made next year, and if any hon. Member
feels that the provision for Education or
Health or Defence or anything else is
excessive, not here  but certainly in the
other House, it is open to them to cut
that provision down, but I find that as a
matter of fact the complaint of most hon.
Members is that  the  provision is
not adequate.

SHRI B. C. GHOSE: Last year, the
Finance Minister said that it was a
question of organisation on the
expenditure side. He is not repeating the
same argument this year. His argument is
that we should expect some amount of
difference. If the organisation is not set
up, then what is the use of providing any
expenditure?

SHRI C. D. DESHMUKH: The orga-
nisation is being set up with increasing
efficiency. All that I am saying is that we
allow less and less for such
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shortfalls in the expectation that
arrangements will fructify.

[RAJYA SABHA ]

these

JNow, Sir, 1 might ajfci that if the
actuals have proved better than the
estimates and the revenue  budget
have actually produced surpluses ins
tead of being exactly balanced, then
the House should remember that this
has helped to that extent, to mitigate
the impact of deficit financing. In the
present circumstances, when the ex
tent of our deficit financing has been
increasing from year to year, and the
successful implementation of the
Second Plan is dependent on
a substantial amount of
further deficit financing about
which  several hon. Members

have entered caveats, then a small emergent
revenue surplus should be welcome. It is
common ground that the successful
implementation of the Second Five Year Plan
cannot be assured without the levy of
additional taxation and the proposals that I
have made in this respect should be adjudged
in the light of the Plan and not in the light of
the basis of the annual budget surpluses.

I might here dispose of one point which
seems to have caused a certain amount of
misunderstanding in the minds of hon.
Members and that was the point about
conservative budgeting and the country being
prepared to bear much heavier taxation. When
one analyses this statement, it turns out to be a
matter of distribution of the taxation proposed,
rather than the total quantum of taxation
proposed. One hon. Member who spoke last,
first said that the people of the country were
prepared to bear much heavier taxation. Then,
he went on disapproving every single measure
of indirect taxation that had been proposed
from which I infer that 'everybody means,
first, there should have been more taxation
which T cannot understand i.e., instead of Rs.
35 crores, I should have raised Rs. 45 crores
and the second part of the proposal is that all
that Rs. 45 crores should have been direct
taxation because the country
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was pr pared for it. Now, that I think,
disclost.; a very unrealistic view of the
situation. I might have to revert to it but I
better say it because it is a very important
point. What I am trying to do is to implement
this year's Budget i.e. the First Five Year's
Plan and on the general principle that the
revenue side of the Budget should be
balanced, after making an allowance, which is
still liberal for shortfalls etc., to cover the
revenue side of the Budget. The taxation has
no concern with the other side of the business
i.e., the capital expenditure.

SHRI B. C. GHOSE: Why should it not
have? It is good that it may not have but why
should it not have, as a principle?

SHRI C. D. DESHMUKH: The principle is
acceptable to me but one must consider the
capacity of the country from time to time i.e.,
the answer is very easy. In the First Five Year
Plan, the Houses of Parliament accepted the
proposal that there should be considerable
revenue surplus in the Central Budget. It
should have been Rs. 130 crores. Actually, it
was a little more but it is very difficult to
secure the accounts, because I keep on
transfering expenditure from revenue to
capital and from capital to revenue. But by
and large, the House has already accepted the
principle that there is nothing wrong in
financing capital expenditure out of revenue
surpluses. But at the moment, I do not
consider it is necessary.

My second point is that if hon. Members
think that I am going to provide for all the
revenue taxation that is required—vViz., apart
from Rs. 350 crores of surplus in the Central
Budget and State Budgets, on current tax-
ation, Rs. 450 crores divided between States
and the Centre, plus another Rs. 200 crores
that we might want— all in this year's Budget,
then 1 thinV, they are under a gross
misapprehension. Obviously, the taxation has
to come out of current increase in income and
since investment takes place year after year,—
this is not an one-year
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Plan but a Five Year Plan—and as national
incomes will rise, then out of the increased
amounts, what we call the marginal savings,
we will take in both our borrowings and
savings and our taxation. Therefore, the
conclusion is irresistible that year after year
we shall have to balance the revenue account
i.e., make the best attempt that we can to
balance it. There is no such thing as taking Rs.
60 crores this year or Rs. 70 crores this year
and multiplying it by the period of the Plan.
Even that would give you only Rs. 350 as
against Rs. 225 plus another Rs. 220 if the
Centre has to raise—Rs. 425 crores. | am not
attempting now in this particular budget to
raise taxation at the rate of Rs. 80 crores a
year, although apparently, some hon.
Members feel that 1 should have made that
attempt. This is the explanation that I wish to
give.

Finally, when you go into a year's Budget,
one must consider the circumstances of that
particular year, the state of the national
income in that particular year, the capacity of
the people, and generally, the suitability of
the two modes of taxation viz., direct and
indirect, and it is in this perspective and by
this criteria that I should like the House to
judge of the taxation proposals.

Now again, on the point of budgeting, hon.
Members have complained in regard to the
increase in civil expenditure. Shri Kishen
Chand referred to the increase of expenditure
under 'Civil administration', from R*. 105
crores in the current year's revised estimate to
Rs. 136 crores in the next year's Budget
estimates and felt that this increase was not
justified and appeared to be mostly on
administrative services. Development expen-
diture on the revenue side is an administrative
service. It is not on stores or investments on
capital expenditure or creation of assets. He
will find the distribution of this expenditure
under the group head—"Civil Administra-
tion" by major heads at page 10 of the Budget
Statement and further analy-
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sis of the latter by Demands for Grants in
annexure 9 at pages 227 and 240 of the
Explanatory Memorandum. Sir, so- far as
administrative ~ expenditure  proper  is
concerned, it is only of the order of Rs. 3J
crores. This relates to the heads—General
Administration, Audit, Administration, of
Justice, Jails and Convict Settlements, Police,
Ports and Pilotage,. Light-houses and
Lightships, Tribal Areas and External Affairs.
Of this increase, over Rs. 1 crore is on accounr
of elections, Rs. 48 lakhs on Audit and the
balance largely under Police and Tribal areas.
All this, I claim, is more or less unavoidable
expenditure. The rest of the increase is in
respect of what we call 'beneficent depart-
ments' like Scientific Departments, Education,
Medical, Public Health. Agriculture and allied
heads, Industries. Aviation Broadcasting and
Miscellaneous Departments. [ shall not give
the details, because hon. Members now will be
able to look at the things in the light of my
general observations.

Then, I come to the question of deficit
financing. Before that, I shall deal with a
small point which Shri Sinha raised. He
thought that we-could have made a larger
provision,, as far as I understood him, for bor-
rowings from the market. Whatever comes to
the kitty, is welcome, but we take a view of
the possibilities of the situation in the light of
past experience. Taking the Centre and th<*
States together, the net market borrowings i.e.,
loans floated less loans discharged were Rs.
45 crores in the year 1953-54. Rs. 100 crores
in 1954-55 and Rs. 82 crores in 1955-56. That
is for the total—both the Centre and the
States. Next year, we are assuming a loan of
Rs. 100 crores for the Centre and there afe no
loan maturities as I pointed out in my budget
speech, and the States would be going to the
market for their own loans separately. If the
States can raise as much as they were able this
year Viz., about Rs. 50 crores, the total net
market borrowings would amount to Rs. 150
crores.
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This will mean a fairly substantia!
Increase over the past few years. But
the...........

SHRI B. C. GHOSE: There are no payments
this year and therefore it is high. We do not
know how much
-we paid in 1954. If you add that, it
-will be higher.

SHHI C. D. DESHMUKH: I have given the
figures.

SHRI B. C. GHOSE: Not for 1954. 'There
were repayments in 1954-55.

SHrI C. D. DESHMUKH: I have .given
the net figures.

SHRI RAJENDRA PRATAP SINHA
(Bihar): It is Rs. 112 crores.

SHRrRI C. D. DESHMUKH: 1t is about ;Rs.
82 crores, after repayment.

SHrI B. C. GHOSE: But in the ecoming
year, there is no repayment.

SHRIC. D. DESHMUKH: That is right.

SHRI B. C. GHOSE: It is Rs. 82 crores after
repayment. How much mdid you repay? That
was also borrowed.

SHRI C. D. DESHMUKH: There was some
conversion. I am talking of fresh money, of
cash money that was paid out.

SHRI RAJENDRA PRATAP SINHA: The
total borrowings in that year must be much
more than Rs. 80 crores.

SHRI C. D. DESHMUKH: I am giving the
net comparable figures. I am asking you to
compare 82 with 100 and 150.

SHRI B. C. GHOSE: But we have nothing
to pay out.

SHrRI C. D. DESHMUKH: And I have taken
account of the fact that I have .nothing to pay
for.

Anyway,' | am not fighting or quarrelling
about the possibility of raising greater loans.
We shall certainly try to raise as much as we
can. Nevertheless, it leaves the problem of -
deficit financing as a very grave one, as hon.
Members have pointed out. I concede that
against Rs. 240 crores aerials and Rs. 350
crores estimated,
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I am providing Rs. 390 crores of deficit
financing. Now that will be reduced to 390
minus 35 crores, if the taxation are approved.
So it will be round about Rs. 360 crores,
which is not very much more than what was
provided last year, and the important question
is whether this is likely to be dangerous or
not. One thing 1 would like to concede at
once, and that is, that last year there was a
certain slack in the economy, and agricultural
prices slumped. It was probably safer then to
provide for Rs. 350 crores of deficit financing
than this year.

So far as the avoidability or otherwise of
the situation is concerned what I have to
submit is this, that last year we must have
spent about say, Rs. 650 crores, on the plan
expenditure. As against that this year we are
providing for a little over Rs. 700 crores. I
think the House will agree that as far as
possible, we should not allow the momentum
'of our planning effort to slow down but We
should try and even accelerate the pace as
much as possible. Therefore, the small
increase that has been provided should be
regarded as just that minimum improvement.

As against that expenditure, I have to find
the resources. I think it was Mr. Sinha again,
who pointed out that unless there is money put
into circulation, it will not be possible to mop
up all the surplus. Therefore, it, will take a
little time before we start mopping up what
has gone into the system. Nevertheless, since
we have made the best assessment that we can
in regard to the yields from borrowings and
savings, there is the minimum Isft the residue
left, which has to be met by deficit financing.
Therefore, in one sense one could put the
question to hon. Members in this way. Of
these alternatives that is to say, providing for
Rs. 360 crores of deficit financing or cutting
down the expenditure on the Plan, which
would they prefer? I think most of them would
answer, "In that case, you may go ahead with
the deficit financing, but for God's  sake, be
careful." I can



2171 Budget (General),

1956-57
assure the House that I shall be careful. We
have had a certain amount at experience. We
know now which indicators to study and
watch. A little more experience has been
gathered and we shall see how we get along.
This is also an argument to those who estate
that Rs. 1,200 crores is too high a figure for
deficit financing in the Plan. That is a matter
of "macro-planning” as we say. Afterwards,
all these things have to be split up into *their
different phases. Since we have already made
a beginning, the immediate programme before
us in the next, year's time is to find out what
this measure of deficit financing, minus the
shortfall in expenditure, has done to our
economy. If we find then, that there are danger
signals, that the red light has gone up, then we
shall have to take notice and devise such mea-
sures as are practicable. Hon. Members often
ask, what are those measures? One answer can
be given out of the text-books on economy.
Another answer can be given out of the
experience of various other countries which
are dealing with incipient inflationary
situations in their own countries. My general
answer is that -we are now fairly familiar with
the fiscal, monetary and physical measures
which enabled the country to deal with an
incipient inflation. We tiave had a little
experience ourselves. In 1952, we were
charged with having somewhat overdone this
particular deflationary policy. Therefore, I am
<xmfident that when the time comes, -we
shall be able to check inflationary tendencies,
before too great a harm is edone to the
economy of our country.

There is one observation which I would like
to make. It is no use asking me to give an
answer to what appears in the financial
journals in -the way of calculations of the
dreaded eeffects of deficit financing. We have
-these calculations ourselves. Some economic
advisers we have, have calculated some
figures and they have said that if we had
deficit financing of Rs. 1,200 crores, then we
are likely to have an increase of prices of 28
to 42 per cent, over the Plan period. Another
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calculation was referred to by the hon.
Member over there, Mr. Sinha. Now, I do not
consider it my business to answer these with
opposing calculations, because I feel that
there is quite an imponderable element in
these calculations which perhaps is not fully
taken into accotint and that is the rate of
velocity of circulation of money or the
liquidity preference of people. These are
intangibles which do not lend themselves to
analysis, at least in the short run. Therefore, |
think it is the course of wisdom to watch our
steps as we go along and then take such steps
as are open to us. And I may assure the House
that we have quite a large armory of such
steps which we can take suitably in order to
check any tendencies towards inflation.

Next I come to this question of taxation
and there all the old matters have come up,
the distribution between direct and indirect
taxes, the question of ceiling on income as
distinguished from or analogous to the ceiling
on land, apart from complaints with regard to
the administration. Now, as time is getting on,
I must not deal with the administrative side,
except to say that we are trying to do our best.

With regard to the distribution of taxation
also, I have given figures in the past which
show that, generally speaking, in the last few
years, if certain fortuitous circumstance or
certain violent variables like export duties and
so on, are omitted, then we have for the stage
of development of our country, a reasonable
distribution of taxation between direct and
indirect. The figures without these allowances
are these in 1955-56, in the revised estimates
they are. direct 39 and indirect 61. According
to the Budget, they should be 41 and 59. For
1954-55, they are 39 and 61 and for 1953-54,
they are 43 and 57. That is because some of
the export duties were still in existence and
they were yielding a lot of income.
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Export duties are not recovered, so to speak,
from the people so much. 1952-53 and 1953-
54 were years in which we secured
considerable revenue from export duties and
the figures were 45—55 and 48—52 and so on
and so forth. Then, there are various
complicating factors like recovery of arrears
of Excess Profits Tax and so on. I do not think
it is worthwhile paying so much attention to
the precise distribution between direct and
indirect taxation and it is no criterion of the
socialistic pattern in a country. Indeed, one
would find that in countries which are under
an authoritarian regime, there is hardly any
direct taxation. In U.S.S.R., I think it is about
10 per cent., the rest of the taxation is
necessarily indirect. On the other hand, in
countries which are not recognised as
socialistic countries, the proportion of direct
taxation is quite high. In Canada, it is 62 to 63
per cent.; in U.S.A., 70 to 78 per cent. If you
come to backward countries, relatively
speaking, in Brazil, it is between 38 and 39
per cent., in Chile 25 to 32 per cent., Burma
15 to 16 per cent., Ceylon 30 to 33 per cent.,
Japan 51 to 63 per cent., Pakistan 19 to 22 per
cent., and so on and so forth. These are all
eventually of academic interest and I think, all
proposals of taxation should be discussed on
their merits rather than' on these overall
percentages.

Now, Sir, I come to the corporate taxation.
This has been criticised, although by very few
people, on the ground that this will discourage
investment. Such criticism, I submit, should
not proceed from one isolated aspect of the
taxation scheme but should come with
reference to the totality of the scheme of
corporate taxation existing and proposed. Our
basic structure of corporate taxation is super-
tax and income-tax on the companies, the
level of which is by and large the same as "m
most progressive countries. We encourage in-
vestment in the industrial sector by
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granting a development rebate at 25 per cent,
of the capital cost and by liberal depreciation
allowances and in> the present Budget, we
have proposed that for a further period of five
yeais, there should be a tax exemption of 6 per
cent, of profits in the new industrial
undertakings. We have also provided, as you
know, that industrial losses could be carried
forward indefinitely. It is against this
background that we must consider the large
scale-expenditure that has already been in-
curred and the further large scale expenditure
that is proposed to be incurred in the second
Five Year Plan. Now, if higher profits are
made by companies, then I think, there is justi-
fication for the corporate sector to bear an
increased burden of taxation. The detailed
consideration of this, I must defer TO a future
occasion. For the present. I need only repeat
what I said in my Budget speech, that gene-
rally speaking these proposals are meant to
have some anti-inflationary effect and the
scheme must be regarded as an integrated
whole and it gives the State, we think, an
increase in revenue where corporate savings-
are not made.

Now, I come to excise duties. Here again, I
cannot understand very much the attitude of
hon. Members who regard every indirect tax as
a burden on the common man. Well, of course,
it is intended to be a burden on the common
man. It is what the common man is called
upon to pay as his share to maintain the
Government and to promote economic
development of the country. I think, anyone
who sits down to a study of this matter will
find that the burden is not uniform, but that
those who can bear are called upon to pay a
very much larger sum by way of both indirect
and direct taxation. I do not think we have yet
made an analysis of ranges of incomes and
ranges of taxes paid, both direct and indirect,
but I have no doubt that a study will prove that
our taxation is as enlightened and as
progressive as you can hope to find in any
other country. Therefore, Sir, when we put
little additions to the
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cost of articles, whether it is coarse cluth or
whether it is oil or whether it is anything else,
hon. Members should not regard it as a grave
encroachment on the standard of life of the
common man. There is, in regard to the
excises that I am proposing this year, a special
justification. So far as diesel oil is concerned,
it is common knowledge that the running
costs are very much cheaper than those of
petrol driven vehicles, although the capital
cost is very much higher and it has been
generally recognised that there should be
some kind of excise duty on diesel oil. It is
unfortunate that sometimes excise duty is in
addition to as one hon. Member pointed out,
the sales tax that the States are imposing.
Now, that is one of those problems of taxation
for which no ready answer is forthcoming. It
has to be adjusted, but so far as the Centre is
concerned, what the Centre imposes, must
have precedence. In other words, the Centre
will collect it for the simple reason that it
collects nearer the source than the State
Governments could. That is the position in
regard to diesel oil. Similarly, in regard to
cloth there is also the sales tax and hon.
Members are perhaps aware of the proposal
that has been adumberated of trying to con-
vert that into an additional excise duty. Now,
these matters have not matured yet and,
therefore, there is no reference to them here in
these proposals but this is just, shall we say,
routine increase for raising further revenues
from cloth.

Several hon. Members have suggested that
we might omit the duty on coarse and
medium cloth and increase the duty on fine
and superfine cloth. We have gone into this
matter very carefully. We find that the
production of superfine cloth, for instance has
gone down very considerably. There has been
a considerable increase in the price of fine
and superfine cloth on account of the higher
cost of cotton. We do not believe that the
situation will warrant our imposing a higher
rate of tax on fine and superfine cloth in order
to com-
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pensate for withdrawal of any of our
proposals on coarse and medium cloth. I am
quite convinced that the common man will
complain less than those who are
championing his cause here, as indeed it was
evident from what the hon. Members said that
the country was prepared to bear some more
taxation in the furtherance of the Plan.

SHRI P. S. 3AJAGOPAL NAIDU: There
should be some sort of proportion. Diesel oil
costs a rupee per gallon and the Centre has
imposed an excise duty of four annas a gallon
and the States have also imposed a tax of four
annas a gallon thereby increasing the price by
50 per cent. That is most unreasonable.

SHrr C. D. DESHMUKH: Well, It is for
the States to consider as to what they will do
about it.

I am glad the hon. Member got up because
there was another point raised by Members
which does worry us a bit and that is, the
effect of this on the agriculturists. We shall
examine this matter. It is not our intention
that the driving of pumps, etc., should be
made more expensive to the agriculturists on
account of the incidence of this duty or the
double duty. To that limited extent, it is our
intention to have this position examined.

There was some reference to the
inconvenience caused to the people on
account of the tax on liquid gold and the tax
on soap and some of the other smaller articles.
I think I shall have another opportunity of
adverting to this matter. I have figures
hereabout liquid gold. The position is that un-
less we take effective steps to stop the import
or reduce the import or liquid gold, our own
manufacturers will not be able to get along.

There is also the hope that if such an
encouragement is given, they will be able to
increase their manufacture which is of the
order of only 36,000 ounces, as against a
capacity of 30,000 ounces, and an estimated
consumption of 144,000 ounces. Our own
capacity is 300,000 ounces, and our
production is 36,000 ounces, and  we felt
that "
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difference of, say, Rs. 10 to Rs. 12 per ounce
in favour of the indigenous product—I make
a special point of it because a moving appeal
was to the lady Members here and therefore, |
want to convert them —inducing the bangle
manufacturers to use a greater proportion of
indigenous liquid gold, this is not-likely tc
increase to a significant extent the cost of
bangles, as one ounce of liquid gold is
sufficient to decorate 40,000 bangles of
second quality—or returning to the lady
Members of the House —6,000 bangles of the
fancy type. So we hope that as domestic
production increases, competition will keep
the prices at reasonable levels.

I could also give figures in regard to soap.
What we have done is only that we are not
imposing a new duty. A duty on soap has
been in existence for the past two years and
that remains unchanged and so does the
problem of cleanliness to that extent. The only
change that has been made this year is that
while till now the duty was confined to soap
produced by factories with the aid of power, it
has now been extended to soap produced by
non-power operated units which are
manufacturing more than 200 tons per annum.
This ought to enahle the other non-power
small producers to produce Is all in line with
our genera] thinking that in order to .wive the
problem of unemployment, we should give
some encouragement by differential excises to
the household and hand forms of production
and the duty on cloth, the duty on oilseeds and
the duty on soap have all to be looked at from
that point of view.

Sir, I have a great deal more material which
I could use. I could go oh for another hour, but
I think, I have dealt with the essence of the,
matter, namely, the justification for taxation in
this year's Budget and therefore, I think I will
now conclude except that I owe a reply to the
poet— I do not know whether he is hero.

[ RASYA SABHA ]
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What I have to say to him is this:
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MESSAGE FROM LOK SABHA
THE APPROPRIATION BILL, 1956

SECRETARY: Sir, I have to report to the
House the following message received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha:

"In accordance with the provisions of
Rule 133 of the Rules' of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith a copy of the
Appropriation, Bill 1956, as passed by Lok
Sabha at its sitting held on the 2nd March,
1956.

"The Speaker has certified that this Bill
is a Money Bill within the meaning of
article 110 of the Constitution of India."

Sir, I lay the Bill on the Table.

ORDER OF BUSINESS FOR FRIDAY

MRr. DEPUTY CHAIRMAN: I have to
inform the House that the time available
tomorrow after the disposal of non-official
business will be allotted for Government
legislative business.

The House stands adjourned till 11 A.M.
tomorrow morning.

The House then adjourned at
quarter past five of the clock till
eleven of the clock on Friday, the
9th March .1956.



